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Dr. P. 8. Deshmuakh: 3,000 co-cpera-
tive farming experiments In the course
of the next three years, that is by the
end of the Plan period.

S8hri B. K. Gatkwad: May I know
whether is it a fact that joint farming
socleties are not successful at many
places and, if 30, what is the reason?

Dr. P. B. Deshmukh: There are places
where they have not worked very
satisfactorily; on the other hand there
are places where they are working
very satisfactorily.

Shrt B. K. Galkkwad: May I know
the reason why the resulis are not
satisfactory.

Shri Paanigrahi: May 1 know in which
States co-operative farming has made
comparatively satisfactory progress?

Shri Ranga: In none of them.

Dr. P. 8. Deshmukh: It 15 rather
difficult to compare. There are quite a
few experiments 1in U.P. as well as
Bombay, and some of them are
successful.

Shri Viswanath Reddy: May I know
whether the ascheme drawn up by the
Planning Commuission is intended to
be a directive to the State Govern-
ments or it is only 8 model scheme
left to the option of the State Gov-
ernments to implement or not?

Dr. P. 8. Deshmukh: There 1s no
directive. This was an agreed deci-
gion by all the Chief Ministers of
States, and therefore the State Gov-
ernments are committed to this pro-
gramme.

Bhri Basappa: May 1 know whether
any co-operative farms have been
formed on the Bhoodan lines?

Dr. P. 8. Deshmukh: The intention
iz to utilise Bhoodan and Gramdan for
this purpose wherever possible, by
mutual agresment.
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Ferry Service between Buxar and
Ballia

*98¢. Dr. Ram Subhag Singh: Will
the WMinister of Transport and Com-
munications be pleased to state:

(a) whether there iz any proposal
to launch an experimental ferry ser-
vice between Buxar (Bihar) and
Ballia (U.P.) by the Ganga-Brahma-
putra Inland Water Transport Board
as recommended by the E.CAFE,;

(b) if so, the chief features of that
proposal; and

(c) the strength of the fleet that
will operate there?

The Minister of Transport and Com-
munications (Shri Lal Bahadur
Shastri): (a) to {c). A statement is
laid on the Table of the Lok Sabha.
{See Appendix IIl, annexure No. 121.]

Dr. Ram Subhag Singh: Are Gov-
ernment aware that the Joint Stea-
mer Company have decided to close
down their steamer services plying
m Bihar with effect from 31st Decem-
ber, 19577

Shri Lal Bshadur Shastri: That is
our information.

Dr. Ram Subhag Singh: In veiw
of the fact that the plying of steamer
service in Bihar is going to be closed
down from 31st December, may I
know what effect this will create
in that area, between DBuxar and
Ballia?

Shri Lal Bahador Shastrl: It will
obviously create difficulties in that
area, no doubt. I am not quite sure,
but a meeting is being held at Patna,
and perhaps it may be held within a
day or two. The matter is under the
consideration of the State Govern-
ment as well as our Government.
Only day before yesterday I made
an appeal to the industrialists and
others who are interested in this
kind of transport to take interest in
it and operate a service between
Patna, Buxar and Ballia etc. I have
some hope that some party or- the
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other would teke up the operation of
this service.
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Shri Gajendra Prasad Sinha: May
1 know whether the Government is
aware that there has been an in-
crease in the steamer accidents in
Bihar recently? May 1 know whe-
ther the Government has ascertained
the reasons for this?

Shri Lal Bahadur Shastri: Perhaps,
the hon. Member is referring to acci-
dents in the steamers on railways.
We are not concerned with those
steamers.

Dr. Ram Subhagy Singh: May I
know whether the Government are
aware of a non-official resolution
which was unanimously adopted by
the Bihar Legislative Council and
whether that resolution also will be
taken into consideration in the Patna
conference to which the hon. Minis-
ter referred?
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Shri Lal Bahadur Shastri: I can-
not say anything about it definitaly.
1 know the feelings of hon. Members
of this House who come from Bihar.
As I saild before, I can assure the
hon. Member that we will try to do
our best to see to it that the service
does not stop. Even if the present
steamer company will stop the ser-
vice, we will somehow see that the
service is operated in the future,
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Shri 8. M. Banerjee: May I know
the reasons why a representation of
the National Federation of Posts and
Telegraphs could not be included in
the Commuittee?

Shri Lal Bahadur Shastri: I am
amazed that the hon. Member should
raise that objection, when the Fede-
ration has never raised any such
objection,

Shri 8. M. Banerjee: No objection.
1 want to know why he has not been
included.

Mr. Speaker: Because they did not
want.

Shri Lal Bahadur
Federation accepted a
commuttee.

Bhri B. 8. Murthy: May I know
whether the commuttee will tour the
country to gather information?

Shri Lal Bahadur Shastri: ‘They
will go to the different States and
different places.

Bharatpur Wagon Factory

*994. Shri A. B. Saigal: Will the
Minister of Railways be pleased to
state:

(a) whether it is a fact that a fac-
tory is springing up at Bharatpur for
manufacturing goods wagona;

Shastri: The
one Iman
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(b) if so, whether it is a Govern-
ment-owned or given on a contract
basis to some private firm;

(c) on what cost it will be complet-
ed;

(d) when it will be ready for pro-
duction; and

(e) what will be the average target
for production of wagong per day at
this factory? f

The Depaty Minister of Rallways
(Shri Shahnawaz Khan): (a) Yes,

(b} Private.

(c) Not known.

(d) Expected, Next year.

(e) 1000 per ammum.
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Shri Kasliwal: May 1 know whe-

ther this factory will manufacture
broad gauge or metre gauge wagons?t

Shri Shahnawaz Khan: It will be
capable of manufscturing both.
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Shri M. R. Krishna: May 1  know
what financial assistance the Govern-
ment has given to this factory?

Shri Shahnawaz Khan: None.

Syrian Wireless System
+

991 Shri Raghunath Singh:
* Shri Wodeyar:

Will the Minister of Transport and
Communications be pleased to state:

(a) whether it is a fact that on the
initiative of U.N. Technical Aassistance
Administration Indian personnel will
organise Syrian wireless system; and

{b) if so, the number of Indian ex-
perts sent for this purpose?

The Minister of Transport and Com-
munications (Bhri Lal Bahadur
Shastri): (a) Yes.

(b) Two Engineers from the Posts
and Telegraphs Department have been
selected.

Shri Raghnanath Singh: Who will
meet the expenses? May I know whe-
ther the work has been started or not?

Shri Lal Bahador Shastri: The
expenses would be met by the country
concerned where they are going. One
of the officers was released only on
14th of October and the other would
be released very scon. When they
have arrived there, then alone, the
work will be started.

Shri Wodeyar: May I know what is
the progress made by the experts who
have organised the S8Syrian Wireless
system? Till what period will they
be in that country?

Shri Lal Bahadur Shastri: One of
them, as I said was released in October
last. The other also will be released
and when they have arrived there,
then, the work would be started. The
question of progress does not therefore
arjse just at present. As regards
their stay, 1 think they will be there
for zix months to begin with.
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Railway Bridges

*993. Shri Basumatari: Will the Min-
ister of Railways be pleased to state:

(a) whether it is programmed to
strengthen the bridges on the Ran-
giya-Tezpur line; and

(b) it so, the details of the pro-
gramme.

The Deputy Minister of Raillways
(Shri Shahnawaz Khan): (a) Yes, Sir.

(b) This work consists of:

(i) Rebuilding of pile and other
weak bridges.

(ii) Renewal of under-strength
girders with standard B.L.
Girders.

(hi} Qut of 65 pile bridges, 39
bridges have already been
rebuilt. 16 more are in pro-
gress, and are expected to be
completed by the end of this
financial year. The remaining
10 will be taken in hand dur-
ing the next year. 10 weak
masonry bridges are also being
rebuilt to B.L. Standard this
year. The girders of these
bridges will be replaced by
R.C. Slabs.

(iv) 64 weak spans on 33 bridges
have been programmed for
replacement by Standard B.L.
Girders. 3-150° spans and
one 40 span on Dhansari
Bridge are already being
replaced.

Shri Basumatari: May 1 know whe-
ther the hon. Deputy Minister visited
that line when he visited Assam
recently?

Shri Shahnawas Khan: I went as far
as Rangiya. I did not go beyond
Rangiys.

Devolopment of Inland Waterways
and Transport in Kerala State
[ 8hri Narayanankuity Menen:

"’ Shri Warlor:

Will the Minister of Trasspert and
Communications be pleased to state:

(a) the amount allotted for develop-
ment of Inland Waterways and
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1ransport in the Kerala State during
the Second Five Year Plan; and

(b) the names of the proposed
schemes under the Second Five Year
Plan for the development of Inland
Waterways and Transport in the
Kerala State?

The Minister of Transport and Com-
Munications (Shri Lal Bahadur
Shastri): (a) Rs. 43 lakhs.

(b) A statement is laid on the
Table of the Lok Sabha. [See Appen-
dix III, annexure No. 123.]

Corruption in Howrah Goods
Acocounts Office

*985. Shrimati Renu Chakravartty:
Will the Minister of Rallways be
pleased to refer to the reply given to
Unstarred Question No. 726 on the
17th August, 1937 and state:

(a) whether the enquiry into cor-
ruption in Howrah Goods Accounts
Office has been completed;

(b) whether evidence in connection
with these cases had been invited
from all; and

(¢) the result of the enquury?

The Deputy Minister of Rallways
1Shri Shahnawaz EKhan): (a) The
inquiries are still proceeding.

(b) No public invitation was issued,
but evidence, documentary and oral,
relevant to the cases is being obtained
by the committee.

{c) The inquiries are expected to be
finglised by the end of December, 1857.

Shrimati Renu Chakravartty: 1z it a
fact that 8 depertmental enquiry has
also been instituted besides the enquiry
by the Central Government ,and
whether it is a fact that employees
who have actually given evidence of
corruption have now been charge-
sheeted immediately after the giving
of the evidence?

BShrt Shahaawax XKhan: No, Sir. I
am not aware of that.
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Shrimat! Renu Chakravartty: Will
the hon. Minister enquire and see that
those who are actually giving evidence
iy the corruption cases are not vieti-
mised in this manner?

Shri Shahnawa: Khan: Certainly.
Tourism

*998. Shri Y. 8. Parmar: Will the
Minister of Transport and Commauni.
cations be pleased to state:

(a) whether it is a fact that in
Himachal Pradesh a tourist gets
permission to stay in a Rest House
subject to the condition that he shall
have to vacate in case a Government
officer comes to the Rest House on
duty; and

(b) if so, the reasons thereof?

The Minister of Transpert and Com -
munications (Shri Lal Bahadar
Shastri): (a) No, Sir, except in the
case of Forest Rest Houses. In the
case of all P.W.D. Rest Houses, the
Himachal Pradesh Administration
have allocated only one set of rooms
as Inspection Bungalow while the re-
maining sets named Dak Bungalows
are open to all tourists.

(b) Does not arise.

Shri Y. B. Parmar: May I know
whether in September, 1857, in the
case of the Forest rest house at Sangla,
Mahasu district, a respectable doctor
from Simla, who had gone there with
pernussion to stay in the rest house
was treated shabbily by two officers
of the Himachal Pradesh Administra-
tion and asked to quit the rest house?

Shri Lal Bahadar Shastri: | am not
aware of the particular case. If the
hon. Member can write to me, I can
make enquiries.

Shri Y. S. Parmar: May I know
whether any representation weas made

to the Himachal Pradesh Administra-
uon snd whether any action has been
taken thereon?

Shri Lal Bahsdnr Shaatri: 1 am not
aware of that, Sir.
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Fruit Proververs Licence

*308. Shri Daljit Singh: Will the
Minister of Food and Agriculture be
pleased to state:

(a) whether it is a fact that all the
small scale fruit preservers had
stopped their business owing to the
unreasonable licence fee;

(b) whether the licence fee from
the whole-sale dealers and the small
scale dealers is the same; and

(c) if so, what action Government
propose to take in this matter?

The Minister of Ce-operation (Dr.
P. 8& Deshmukh): (a) No, Sir. On
the other hand, the number of licences
of small scale fruit preservers is on
the increuse.

(b) Yes, because under the present
system, the licence fee 18 charged item-
wise and the fees which a licencee
has to pay depends on the number of
items produced by him.

(¢) The question of revision of the
rates is under consideration of Govern-
ment.

Shri Daljit Singh: May [ know
whether any representation has been
made for the revision of these rates
and the action taken thereon?

Dr. P. 8. Deshmukh: Yes, B8ir; I
believe a revision is contemplated
as a result of the representation.

Shri Dasappa: May I know what
the licence fee is?

Dr. P. 8. Deshmukh: It i{s on a
table. It is not separate for each State.
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otherhand, the Finance Ministry asks
us to make it self-supporting, which
we find very difficult to do.
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Shri Dasappa: May I know how the
question of self-supporting arises
when it is merely question of licence
fees?

Dr. P. 8. Deshmukh: The adminis-
tration of the whole fruit preserva-
tion scheme requires a certain amount
of staff and a certain amount of peo-
ple to look after. That costs us about
Rs. 2 lakhs and our intake is about
Rs. 1,20,000.

Construction of National Highways

*999. SBhri Jhulan Sinha: Will the
Minister of Tramsport and Communi-
cations be pleased to state:

(a) whether it is a fact that a
portion of one of the proposed
National Highways is to pass from
Salamgarh in the Devria District
(U.P.) through the North Western
portion of Saran District (Bihar):

(b) if so, the broad outline of the
route from the place of origin to
the place of termination; and

(c) the progress made in the execu-
tion of the scheme so far?

The Minister of Tramsport and Com-
munications (Shri Lal DBahader
Shastrf): (a) to (c). A statement is
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lzid on the Tabhle of the Lok Sabha.
[Ses Appendix III, annexure No. 124.}

Shri Jhulan Sinba: Will the hon.
Minister refer to the statement, para.
c(i) and let me know if it is still
possible for us to offer suggestions for
the final alignment of the road?

Shri Lal Bahadur Shastri: I do not
know whether the people will get an
opportunity to do so. But, anyhow,
the hon. Member is most welcome to
make any suggestion he likes.
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May I read it in Englizh also?
Mir. Speaker: Tes.
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Shri Lal Bahadur Shastiri: (a) Yes.

(b) About 100 workers were dis-
abled during the last 7 years.

{c) As far as possible, the disabled
workers are employed on lighter jobs.
They have been paid compensation
under the provisions of the Work-
men's Compensation Act, 1923. There
is no proposal to increase the amount
of compensation to the families of
workers who lose their lives.

Shri Y. S. Parmar: May I know the
number of deaths mentioned in the
Table? The Minister has mentioned
only disabled and not dead.

Shri Lal Bahadur Shastri: I cannot
give the exact number.

Shri Y. 8. Parmar: May I know
whether it is a fact that it takes very
long for the compensation to be deter-
mined and paid?

Shri Lal Bahadur Shastri: It may be
taking a long time; but, unfortunately,
we are not directly concerned. It is
to be done by some other Ministry.

Shri Shree Narayan Das: What
efforts have been made to minimise
the hazards in this work?

Shri Lal Bahadur Shastrl: It is very
difficult tc take any steps in that
direction unlesg the whole terrain of
Himachal Pradesh is completely
changed.

Shrimati Reno Chakravartty: When
compensation is paid on the basis of
the schedule in the Compensation Act,
may I know whether the people work-
ing in Himachal Pradesh on the roads
are given compensation computed
according to those given to persons
in hazardous jobs or employed in
ordinary categories?

Shri Lal Bahadur Shasiri: I cunnot
go into details. But, I bope the com-
pensation is being paid according to
law. I it is higher for hazardous
jobs, 1 hope they are getting on that
bazis.
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Shri ¥Y. 8. Parmar: Msay I know
whether the Government intend to
issue any instructions that compensa-
tion should be determined and paid
early?

Shri Lal Bahadur Shastri: Most
certainly. We shall write to the Hima-
chal! Pradesh Administration or the
Labour Organisation.

Train Derallment

*1002. Shri 8. M. Banerjee: Will
the Minister of Rallways be pleased
to state:

(a) whether 3 wagons of a goods
train of the North Eastern Railway
were derailed near Panjipara Railway
Station on the 3rd November, 1857;

(b) if so, the reasons for the derail-
ment; and

{c) whether any enquiry was con-
ducted?

The Deputy Minister of Rallways
(Shri Shahnawas Khan): (a) Yes.

(b) and (c). A departmental en-
quiry by the Traffic Inspector of the
section was conducted on 12th Naovem-
ber, 1957. It was found that the derail-
ment was due to the incorrect setting

of the points.

Shri 8. M. Banerjee: May 1 know
. whether the hon. Minister proposes to
discuss with the representatives of the
Railwaymen’s Federation the cauases
leading to so many accidents to ensure
their co-operation in the matter of
effickency?

My. Speaker: It is a suggestion for
action.

Shri Shahnawas Khan: It is a sug-
gestion for action.

Shri 8. M. Banerjee: May I know
whether the committee recently
appointed to investigate into the
Bombay-Calcutta mail accident will
also consider the various reports sub-
mitted regarding other accidents?

My. Speaker: Whether it wiill con-
sider the various reports?
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Shri Shahnawsas Khan: It iz upto
them to consider any thing they like.

Shri Dasappa: May I know whether
the responsibility for the incorrect
setting of points hus been located and
the person brought to book?

Shri Shahnawas Khan: The points-
man in charge of shunting is heild
responsible because he signalled to
the driver to pass over the points
which were wrongly set.

Shri Goray: What is the rate of
accidents per month in the Indian
Railways?

Mr, Speaker: This is derailment.
Shri Goray: All sorts of accidents.

Mr. Speaker:

derailment?

Shri Shahnawazs Khan:
from month to month.
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Shri Panigrahi: May I know what
is the amount of financial aid given
by the Railway Board to this co-ope-
rative society?

Shri Shahnawas Khan: The assis-
tance given to them is Rs. 6258 and
odd.

8hri Panigrahi: What 1s the profit
they have given to the Railway
Board?

Shri Shahnawaz Khan: No; they
do not give it to the Railway Board.

Loans to Jhumias in Tripura

*1008. Shri Dasaratha Deb: Will the
Minister of Food and Agriculture
be pleared to state:

(a) whether any sum was given to
the Jhumias of Belonia in Tripurs this
yeoar as loan;
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(b) whether it is a fact that every
loanee was compulsorily supplied with
30 seers of manure, per head when the
1loan was distributed, and the cost of
such manure was deducted out of the
sum given to them as loan; and

(c) if so, the reasons therefor?

The Deputy Minister of Agriculture
(8Bhri M. V, Krishpappa): (a) No, Siur.

(b} and (c¢). Do not arise.

Implementation of Master Committee’s
Report

*=1009. Shri Biren Roy: Will the

Minister of Transport and Communi-
cations be pleased to state:

(a) whether Government propose to
implement the recommendations of
the Master Committee on Civil Avia-
tion;

{b) if so, the reasons why some
minor Committees have been formed
to go over practically the same points
already covered by the Master Com-
miattee in detail; ang

(c) how the persannel of the present
Commuittees compare with those of the
Master Commuttee?

The Minister of Transport and Com-
munications (8hri Lal Bahadur
Shastri): {a) Most of the recommen-
dations have been accepted by Govern-
ment and are being implemented.

(b) and (c). A statement is laid on
the Table of the Lok Sabha, [See
Appendix III, annexure No. 125.]

Shri Biren Roy: Is it a fact that a
minor committee is now going into
the details of the methods of training
in the aeroclubs of India?

Shri Lal Bahadur Shastri: Yes, Sir.

Shri Biren Roy: What was the reason
for having this minor committee
appointed when a conference of the
Flying Clubs is being held on the 20th
December of this year umder the
chairmanship of the Aviation Minister,

where it could have been thorocughly
discussed?
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Shrl Lal Bahadur Shastri: As far as
I am aware, my colleague Shri
Humayun Kabir, while speaking at
the time of the budget discussion,
made an announcement that there
were certain details regarding the
course and method of training, etc,
which should be gone into again and
locked into, which were suggested by
many Members and especially by Shri
Jaipal Singh, and on the basis of the
opmons expressed in this House, the
Minister of Civil Aviation thought it
desirable to appoint a committee to
g0 into those details. The conference
under the chairmanship of the Civil
Aviation Murnuster is not going to help
in that matter, particulariy because
those details could not be gone into
during the discussions at the confer-
ence. Hence it was considered neces-
sary to appoint a committee and it
was done only with a view to satisfy
the copinions expressed by the Mem-
bers of this House.

Shri Biren Roy: Who is the techni-
cal person, for this purpose of methods
of traiming, that has been taken from
the fiying clubs or even from the
aeroclub of India in this committee?

Shri Lal Bahadur Shastri: The
Chairman himself is a technically
gualified person, Mr. K. M. Raha; and
there is one director of training, Aur
Headquarters, New Delhi; and there
is the Davisional Operations Manager
of the Air India International. There
is Mr. Chitambar also. One of the
representatives of the Hind Provincial
Fiying Club is also there.

Shri Biren Roy: Were any of these
representatives selected from the
senior most Flying Clubs in India or
even from the aeroclub of India?

Shri Lal Babadur Shastri: No, Sir.
The Government was to nominate and
they nominated them.

Indian Central Coconut Commitiee
thrieroj-

N A s

1018-1 shri A. K. Gopalaa:

Will the Minister of Food and Agri-
culture be plemsed to state the num-

11 DECEMBER 1887

Oral Answers 4614

ber of States the Agricultural Assis-
tant of the Indian Central Coconut
Committee had visited during the last
one year to do propaganda work?

The Minister of Co-operation (Dr.
P. 8. Deshmukh): The Agricultural
Assistant visited three States, wviz,
Kerala, Mysore and Bombay, during
the last one year to do propaganda
work.

Shri Vasudevan Nair: May I know
whether the Government of India has
received reports to the effect that
large numbers of trees, nearly ten
million, are affected by a sort of
disease and, if so, what steps are being
taken to eradicate that disease?

Dr. P. S. Deshmukh: There are now
and again diseases affecting these
trees; every time prompt action is
taken. But in every case it is not
possible to counteract the effects of
the disease immediately. But the
Coconut Committee and other expert
officers are doing the job.

Shri B. S. Murthy: May 1 know
why the officer has not visited the -
coastal belt of Andhra where there is
a large area of cocanut plantation?

Dr. P. S. Deshmukh: The officer has
been appointed only recently—from
3rd November, 1956—and he has travel-
led for 84 days altogether. He has
had to familiarise himself by a visit
to the research centre in the begin-
ning and then he has to give advice
to various people who make represen-
tation. 1 think within the time at his
disposal he has done his best.

Shri Basappa: May I know whether
any attempt has been made to increase
the area of coconut cultivation during
this propaganda and may I also know
whether, in view of the fine quulity
of coconut grown in Mysore, anything
has been done to eradicate the disease
in certain parts of Mysore where it
is destroying a large number of trees?

Dr. P. 8. Deshmukh: I should like
to have notice of the guestion.

Shri 8. C. Samanta: May I know
what other propaganda work is done



4618 Oral Answers

by the Coconut Committee over and
above this visit of the Assistant?

Dr. P. 8. Deshmukh. As my friend
knows better than any other Member,
these are the items of work: spread of
disease-free seedlings, encouragement
of nurseries, and s0o an. These are the
various things by which we want to
encourage coconut cultivation.

Mr. Speaker: Next question.

Shri Warlor: This is an important
question.

Mr. Speaker: He kept quiet when I
called him. Otherwise, I would have
given him preference.

Shri Warior: I thought I could put
my question after all the other sup-
plementaries. 1t is a very important
question,

Mr. Speaker: Whenever an hon.
Member tables a question, he must be
listening to the answer and then put
& supplementary question. In this case,
I would have given him preference
because he is one of those who have
tabled the question. But then he keeps
quet; and I called Shn Vasudevan
Nair. After all the supplementaries are
over, Shr1 Warior wants to put his
question, when I have called the next
question.

Shri Warior: I want to put only one
question.

Mr. Speaker: Yes.

Shri Warlor: May 1 know what sort
of advice this officer is giving regard-
ing the method to be adopted by the
growers?

Dr. P. 8. Deshmukh: There is no
particular kind of advice. The main
ingredients for the improved cultiva-
tion of coconuts are well known—the
«hoice of the seeds, the way in which
the nurseries should be looked after,
and the way in which it should be
planted, and 30 on. And he does all
that is expected of him.
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Leprosy In Manipur and Tripurs

*1014. Shri L. Achaw Singh: Will
the Minister of Health be pleased to
state:

(a) the particular control measures
adopted to check the spread of leprosy
in Manipur and Tripura; and

(b) whether there are leprosy
colonies for isolation of the leprosy
patients?

The Minister of Health (Shri
Karmarkar): (a) and (b). A state-
ment is placed on the Table of the
Lok Sabha. [See Appendix II, an-
nexure No. 128.}

1 would like to add that in addition
to the existing one Leprosy Pilot Unit
of 30 bedded hospital and a leprosy
colony run by A B Mission at Kang-
poki, opening of a leprosy colony is
under consideration of the Govern-
ment of India.

Shri L. Achaw Singh: May I know
whether it is a fact that some patients
of the leprosy hospital at Chingmeri-
rong, Imphal have been turned out
because of great rush of patients?

Shri Karmarkar: Some patients
have been turned out of the hospital?

Shri L. Achaw Singh: Yes, Sir.

Shri Karmarkar: 1 do not know
whether anyone has been wrongly
turned out by anybody.

Sale of Viking Aircrafts

*1015. Shri Gajendra Prasad Sinha:
Will the Minister of Transport and
Communications be pleased to state
whether it is a fact that Indian Air-
lines Corporation have decided to
dispose of all the Viking aircrafts?

Shastri): It has been decided by the
Indian Airlines Corporation to dispose
of their Viking Aircraft as and when
it is possible for them to do so.

Shri Gajendrz Prasad Simha: May
I know the reason for dispoging of
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these Viking aircrafts? Muny ! also
know the boak price and the expectsd
sale price of these Vikings?

S8hri Lal BRBahadur Shastiri: The
reason, of course, is obvious. We have
got new Viscounts and the Vikings
are now fairly old. So, it would be
economical to dispose of them. As
regards the other part of the question,
I shall require notice.

Shri Gajendra Prasad Sinha: May
1 know how the expected purchasers
of these Vikings are and whether the
components of Viscounts are available
in this country?

Shri Lal Bahadur Shastri: It 1s
rather premature to say that. I can-
not give any information just now.

Shri Jaipal Singh: With a view tc
easing the currency difficulty that we
are faced with now, has the Corpora-
tion decided that they wi}l sell them
to hard currency countries only?

Shri Lal Bahadur Shastri: We will
bear that in mind. As I said, nothing
has been decided s¢ far. It is in a
very premature stage. Therefore, 1
cannot say anything.

Shri Karni Singhjl: May 1 know
whether the Government will con-
sider putting Vikings on the airlines
on which Dakotas are run at present
and withdraw the Dakotas instead?

Shri Lal Bahadur Shastri: That
depends on the condition of the air-
craft. Some of the Dakotas are better
than Vikings. In any case, that will
also be borne in mind.

Shri R. Ramanathan Chettiar: Are
the Viking aircrafts older than the
Dakota Aircrafts?

Shyi Lal Bahadur Shastri: They are
both. Some of the dakotas are older
than Vikings.

Shri Bimal Ghose: At the time
when the Vikings were purchased, the
fact that Viscounts were also avail-
able, was that also taken into con-
sideration?

Akri Lai Bahadur Shastri: I do not
follow what hon. Member said.

11 DECEMBER 1057

Oral Answera 4618

Shri Bimal Ghose: At the time
when the Vikings were purchased, the
Viscounts were still available.

Shri Lal Bahadur Shastri: That is
not correct.

Mr. Speaker: The hon. Member will
ascertain the position from his
colleagues and then put the question.

Shri Bimal Ghose: At the time of
the purchase of Vikings was the ques-
tion gone into as to whether other
types of aircrafts were available or
not? Were these facts taken into con-
sideration at the time of purchase of
Vikings?

Mr. Speaker: It will always be done,
Hon. Member has lost the original
question.
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! Wy YW W g3E #
oW mwiger ¥ WY Wy war fear
§ s xag & PT APT § WA
duard & gorew & Fav wgvaaw faA §?

Shri A, M. Thomas: If the hon.
Member kindly puts the question in
English, I can answer that.

8hri Karmarkar: Let him repeat the
question.

o wqge Uw : G SXW §
drw wwkaer & FF g1 oAr faear g,
TaE! qAY § QAT ATZLF W WA
¥ wrw | war wgrar A g ?

The Deputy Minister ot Agriculture
(Bhrt M. V. Krishnappa): In Andhra
the surplus is expected to be about
6 to 8 lakh tons. This year we expect
a normal crop and so the surplus
would be 6 to 8 lakh tons. After
meeting the demand of the South
Zone, whatever is left over will be
taken up for the use of outsiders

Shrl B. 5. Marthy: May 1 know
what wssistance was given by the
Andhra State in procuring rice by the
officers?

Shri A, M. Thomas: No special
assistance was asked for. Andhra
Government has co-operated with us

Shri Ranga: What 15 the present
position? Now that the new crop is
coming in, Government has to
announce its policy. Have they
decided on the quantities that they
would like to take from Andhra and
have they also arranged the necessary
wagons in a phased manner?

Shri A. M. Thomas: We have pro-
cured as on 8th December 1857 73,000
tons of rice from Andhra. In the three
delts districts we are now procuring
at the rate of controlled prices which,
I think, the hon. Member as well as
the House know well, as 1 have stated
it on several previous occasions.

With regard to the future procure-
ment prices, I don't think there is any
difficulty. The Foodgrains Enguiry
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Commitiee itself has reported certain
prices to be adopted for the current
yvear, und that price iz not in con-
siderable variance with the price that
we are at present paying. 8o, I don't
think there would be any difficulty in
fixation of prices.

Then, with regard to movement and
the difficulty just now mentioned by
the hon. Member, there is at present
some difficulty about movement. But,
all the seme, we are doing everything
and the Railway Ministry is also co-
operating with us to move as much
guantity as possible. Out of 73,000
tons, which we have procured, we
have been able to move about 57,564
tons.

Shri Ranga: In view of the fact that
Government have not yet announced
their price policy, that is, the price to
be paid here and now for the crop,
the rice millers are finding it difficult
to purchase anything from the pro-
ducers and the banks are also unwil-
ling to advance any money, since the
millers have not purchased it and
advance can be made only on collate-
ral security.

Shri A. M. Thomas: We will cer-
tainly be taking a decision on the
price that will be paid for the crop
that is coming in. That will also
depend on the decision that we take
on the recommendations of the Food-
grains Enquiry Committee. This is a
matter which cannot be delayed. We
realise that. We would be fixing the
price that would be reasonable in the
circumstances.

Rice in Andhra

*1017. Kamari M. Vedakumari; Will
the Minister of Food and Agriculture
be pleased to state:

(a) the policy of Government in
regard to clearing off the old stocks
of rice in Andhra, when the new crop
has started arriving in the market;
and

(b) the reasons why the indents
for about 400 broad gauge wagons and
104 metre-gauge wagons in Andhra
are still pending compliance with the
Railways?



4631 Oral Answers

The Depuly Minister of Foed and
Agricuiture (8hri A. M. Themas): (a)
Surplus stocks of Andhra rice can
freely move to other States within the
Southern Zone where there is consi-
derable demand particularly in
Kerala. The Government of India
are also purchasing rice in the three
surplus Districts of Xrishna, West
Godavari and East Godavari.

{b) Due to dislocation of the ser-
vices caused by heavy rains followed
by the breaches on the Southern Rail-
way in the first week of November,
the movement of goods was seriously
affected. Although through running
of the full complement of trains has
not yet been resumed, movement of
rice has since commenced to the ful-
lest extent possible.

EKumari M. Vedakumari: In answer
to a Supplementary Question put by
Mr. Heda on 28th November 1857, the
hon. Deputy Minister has replied that
due to breaches, which occurred in
November, they could not supply the
wagons. But the complaint was
registered in October, that is, one
month before the breaches. May I
know the reason for that?

Shri A. M. Thomas: If vou will look
into the outstanding indents for the
various months, you will ind that
there was some difficulty in October,
when compared to previous months.
For example, the outstanding indents
on 1-7-57 was 2,800 and 2,448. Next
month it came down to 180 and 1,086.
Then the figures were 418 and 1981. On
14-9-57, it was €3 and 18. On 31-10-57,
it was 2322 and 2347. In the previous
month, two weeks before that, it was
63 and 18. The inference is obvious
that trade was not co-operating to
move the quantities that were in stock.

Shri Ranga: Can we have an assur-
ance that the Government continue
their long-standing policy of giving
first priority for the movement of
foodgrains in view of the continued
difficulty in the supply of foodgrains
in different parts of the country and
can we have an assurance that the
Food Ministry has been taking suffi-
cient steps in order to persusde the
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Railway Ministry to place the neces-
sary wagons at their disposal?

Shri A. M. Thomas: In this particu-
lar case, I may submit for the infor-
mation of the House that the Southern
Rallway was prepared to co-operate
with us to the fullest extent possible.
The mistake was that trade was not
co-operating properly at the proper
time, and there was so much loas of
capacity on account of that. On trade
account, we have moved in the month
of August 374 broad gauge wagons
and 1046 metre gauge wagons. On
Government account, 168 broad gauge
wagons and 22 metre gauge wagons.
In September, 361 broad gauge
wagons and 827 broad gauge wagons.
On Government account, 319 broad
broad gauge and 274 metre gauge
wagons. In October, you will find
that we have moved 502 broad gauge
wagons and 580 metre gauge wagons.

Shri Ranga: Against what demand?
This does not help the House.

Mr, Speaker: The hon. Member is
more than satisfled.

Shri Ranga: I want to make one
submission. If he simply gives the
figures, it does not help the House to
get a proper picture of the situation
unless we are given comparative
figures and against what demand made
by the Food Ministry were these
wagons made available for movement?

Mr. Bpeaker: Are we going into a
detailed discussion? The hon. Mem-
ber wanted to know if sufficient num-
ber of wagons are supplied. The hon.
Minister has replied and given some
details 63, 18 and so on. He has also
said that it was due not to deficinecy
in wagon supply, but due to non-co-
operation of trade in this matter. Are
we to go further? Are we having a
detajled statement and making an
enquiry here?

Shri Ranga: The figures should not
be misleading. .

Shri Ferose Gandhi: I only wanted
to inform the Minister that 360 wagons
meant only 8 trains.

Mr. Spesker: Hon. Members have
got many methods of understanding.
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Shri Heda: Is the hon. Minister in
a position to make a categorical state-
ment that whatever surplus rice is
avajlable in Andhra, they will be in
certain markets, and whatever rice
goes into the market, they will pur-
chase; whether the mills purchase or
not, whether they co-operate or not is
not the point. The point is rice with
the peasant.

Shri A. M. Thomas: Whatever sur-
plus rice there is in Andhra, with
the stockists or producer which they
hand over to the Government, we are
prepared to take.

Shri B. 8. Murthy: May I know
whether the idea of conveying rice
through the Buckingham canal to
Madras has been examined by the
Government

Shri A. M. Thomas: I wish to have
notice.

Kakrapara Project

*1018. Shri Jadhav: Will the Minis-
ter of Irrigation and Power be pleas-
ed to state:

(a) whether ;t 13 a fact that the
Kakrapara Project will require more
amount to complete it; and

(b) if so, how much?

The Deputy Minister of Irrigation
and Power (Shri Hathi): (a) Yes, Sir.

(b) The ariginal estimate amounted
to Rs. 6°27 crores and was revised to
Rs. 11-65 crores in 1854, It is under-
stood thet, on account of the construc-
tion of some essential cross-drazinage
works and alterations in the align-
ment, and capacity of channels, the
actual expenditure will exceed the
revised estimate and may come to
approximately Rs. 17 crores. The
Bombay Government have been re-
quested to acquaint us with the details
and the estimated revised cost of the
Project.

Shri Khadilkar: May [ know how
far the additional expenses are due to
wrong siting of the project, because,
originally it was meant to be an irri-
gation project? There were no buyers
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for the water in the area because it is
a rainy ares and therefore, this addi-
tional expense is being incurred.

Shrl Hathi: I could not catch the
first part of the guestion.

Shri Khadilkar: This project was
intended to be an irrigation project.
Even administrative expenses were
not borne out, or received from the
water charge from the agriculturists.
Because of the wrong siting, this addi-
tional expense is being incurred. Ori-
ginally it was meant as an irrigation
project.

Shri Hathi: Even now, it is meant
as an irrigation project. It is not a
power project and the area is to be
irrigated roundabout.

Shri Khadilkar: Is it not a fact that
now there is a scheme to turn it into
a power project?

Shri Hathi: No; not at all. This is
not a project which is being convert-
ed into a power proiject. There seems
to be some confusion. There was first
a project which was to be an irriga-
tion and power project, a multi-pur-
pose proiect. But, in the initial stages,
it was thought that we might first take
a small project and keep it pending
for a multi-purpose project. That
multi-purposes project is now includ-
ed in the Second Five Year Plan.

Shri Jadhav: May I know how much
acreage is irrigated now and when the
project is likely to be completed?

Shri Hathi: About 10,000 acres are
being irrigated.

Shri Jadhav: When is the project
likely to be completed?

Shri Hathi: The weir is completed.
One side channel on the right side,
The Left, I think, is progressing. It
will take a couple of yvears.

Shri Dasappa: Does the project con-
tempilate a betterment levy in view of
the enhanced expenditure?

Shrl Bathi: Generally, that is done
by the State Government.
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Shri Dasappa: Is it likely to be en-
hanced in view of the additional ex-
penditure?

Mr. Speaker: You must ask the
State Government.

Shri Hathl: That is the answer.
Community Project Administration

+1919. Shri Harish Chandra Mathur:
Will the Minister of Community
Development be pleased to state:

(a) whether Government have
taken or propose to take any steps to
democratise the Community Project
Administration at the various levels
of administration; and

(b) whether the programme of
work and emphasis on developmental
schemes have been reorientated?

The Minister of Community Deve-
Jopment (8hri S. K. Dey): (a) and (b).
Presumably, the Hon'ble Member is
referring to the recommendations in
regard to ‘Democratic Decentraliza-
tion” made by the COPP Study Team
on Community Projects and N.ES.
The report of the Team has recently
been submitted to Government and
is under examingtion. I may add, that
the objective and effort of the Gov-
ernment throughout have been to-
wards the transformation of the Com-
munity Development Programme into
& people’s programme, with emphasis
progressively on production.

Shri Harish Chandra Mathar: May I
know what effective measures have
been taken during the six months to
democratise this administration in
view of the report and in view of the
Minister's feeling that he has failed
to enlist popular support?

Sbhri 8. K. Dey: Panchayats have
been more widely represented in the
Block Advisory Committees. Almost
in every State informal Consultative
Committees have been created includ-
ing Members of the State legisliture,
also Hon. Members of Parliament who
are members of the Central Consulta-
tive Committee. In the same way,
State Governments are taking steps to
introduce non-official chairmanship of
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Block Advisory Committees. In the
same way, State Governments are try-
ing to be more responsive to decisions
taken by Block Advisory Committees
on the budget or planning of the pro-
gramme.

Shri Raghubir Sahal: I understand
that the Balwantrai Mehta Committee
to which reference was made by the
hon. Minister has made recommenda-
tions on the Panchayat level, on the
Block level and the District level for
democratisation of the administration.
1 wish to know whether all the recom-
mendations have been studied by the
Government and any decisions have
been arrived at and if so, when they
are going to be implemented.

Shri 8. K. Dey: Those recommenda-
tions are being rapidly studied by the
various agencies both in the Ministry
of Community Development, presum-
ably in the Planning Commission and
also in the other Ministries concerned
with the Community Development
Programme at the Centre.

WRITTEN ANSWERS TO
QUESTIONS

Delh]l Transport Service

*985. Shri D. C. Sharma: Will the
Minister of Transport and Communi-
cations be pleased to state the ameni-
ties provided to the travelling public
by the Delhi Transport Service during
1957 so far?

The Mininter of Transport and Com-
munications (Shri La! Bahadur
Shastri): A statement is laid on the
table of the lL.ok Sabha. [See Appen-
dix III, annexure No. 127.}

Cash Office, Central Railway

*989. Shri T. B. Vittal Rao: Will the
Minister of Railways be pleased to
state:

(a) whether the Reserve Bank of
iIndia, Bombay have expressed their
difficuity to deal with Rs. 14 lakhs
cash daily received from the Cash
Office, Central Railway, Bombay;
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(b) whether they have also suggest-
ed that the Cash Office should be
split; and

(c) if so, what action has been taken
in this regard?

The Deputy Minister of Rallways
(8hri Shahnawaz Khan): (a) Yes.

(b) Yes. It has been suggested by
the Bank that the earnings of various
stations mav be tendered at the nearest
Branch of the Bank acting as their
Agents, or, as an alternative, earnings
of stations falling within particular
regions or areas may be deposited in
specific Branches of the Bank;

{c) A proposal from the Railway to
set up one more Regional Cash Office
at Jhansi in addition to the existing
two Cash Offices at Bombay and
Secunderabad hasx recently been ac-
cepted by the Railwav Board.

Chilka Lake

*993. Shri Sanganna: Will  the
Minister of Transport and Communi-
cations be pleased to refer to the
reply given to Starred Question No.
860 on the 17th Awugust, 1957 in
respect of the Chilka lake and state:

(a) whether any progress has since
been made in this behalf; and

(b) if so, what?

The Minister of Transport and Com-
munications (Shri Lal Bahadur
Shastri): (a) and (b). The State
Government have stated that for
developing the lake as a tourist centre
they are considering the gquestion of
purchasing the Rambha Palace belong-
ing to the Raja Bahadur of Khallikote
which is situated on the shores of the
lake.

Scheme at Hindustan Shipyard Ltid.

*997. 8hri Yadav: Will the Minister

of Transport and Communications be
pleased to state:

(a) whether it is a fact that regular
training of the trainees in the Techni-
cal Training Scheme at the
Hindustan Shipyard has not been
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started yet, although the trainees
have been receiving stipends from
the Government;

(b) whether it is a fact that some
of the trainees have complained about
the arrangements for their training
and the inadequacy of the stipends
being paid to them; and

(c) it so, what action has been
taken on these complaints?

The Minister of Transport and Com-
munications (Shri Lal Bahadur
Shastri): (a) No. The training com-
menced in January, 1957 and the first
batch of trainees has already complet-
ed ten months in a course of eighteen
months duration.

(b) and (c). The main grievances
of the trainees relating to messing
facilities and inadeguacy of stipends
have already been examined. Proper
messing facilities have now been
arranged through a caterer. As regards
stipends, the question is now before
Board of Directors.

Enquiry into an Aircraft Accident

*1001. Shri Matin; Will the Minister
of Transport and Communications be
pleased to refer to the reply given to
Starred Question No. 186 on the
15th November, 1957 and state:

(a) whether it is a fact that the
pilot of Aero-45 aircraft which crashed
near Bhiwand: on the 27th September,
1957 had no pilot licence;

(b) if so, the circumstances under
which he was allowed to take off
from Bombay;

(c) whether it is also a fact that
the Certificate of Airworthiness for
this aircraft was issued on the
strength of the pilot's signature after
he had made the test flights as per
existing regulations though he was not
qualified to perform these tests; and

(d) if so, the circumstances under
which he was allowed to do these
test flights?

The Minister of Transport and Cem-
munications (Shri Lal Bahadur
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Shastrf): (a) to (d). A statement Is
laid on the table of the Lok Sabha.
[See Appendix III, annexure No. 128.)

Agricultural Production in Tripura

*1063. Shyi Bangshi Thakwr: Wil
the Minister of Food and Agriculture
be pleased to state:

(a) whether Government are aware
that the production in Tripura this
year is not at all satisfactory and that
somewhere it is less than 50%, some-
where 33% and somewhere 2597 a»
compared to the previous year; and

(b) it so0, the steps Government pro-
pose to take in this matter?

The Minister of Co-operation (Dr.
P. 8. Deshmukh): (a) Estimates or
production of crops grown in Tripura
territory are not yet available. How-
ever, according to preliminary esti-
mates relating to acreage, it is esti-
mated that the area under cotton,
jute and rice during the current year
may be lower by about 5, 11 and 10
per cent respectively as compared to
last year. Area under sugarcane is,
however, expected to be about 4 per
cent. higher than that of last year.

{b) Improved seeds have been distn:-
buted to the cultivators for increasing
agricultural production. Steps have
also been taken to put the maximum
area under summer paddy, rab: pulses
and other rabi crops.

Diversion of Railway Line

1065 {sm Radha Mohan Singh:
8hri Sarju Pandey:

Will the Minister of Rallways be
pleased to state:

{(a) whether any diversion of the
Reilway line between Suraimanpur
and Reoti Stations of the North East-
ern Railway has been proposed;

(b) if so0, whether the U.P. Govern-
ment have been consulted in the mat-
ter as promised by him; and
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(c) whether any steps have been
taken or are proposed to be taken to
prevent the erosion by the River
Ghogra at that place?

The Deputy Minister of Rallways
(8hri Shahnawaz Khan): (a) A diver-
sion of the Railway line has been
proposed between Bakulha and Reotl
Stations and not between Suraimanpur
& Reoti Stations.

(b) Yes.

(c) The site of erosion was jointty
inspected by a number of experw
including Chief Engineer, Irrigation,
U.P., Chief Engineer, Floods, CW.P.C.
and Chief Engineer, Railway and
Director, CW.P.C,, Research Station,
Poona. It was considered that 10 ro
12 spurs should be constructed on this
embayment and the Railway should
for the present get back to a retired
alignment.

Over-bridge in Delhl

*1006. Shri Vajpayee: Will the
Minister of Rallways be pleased to
refer to the reply given to Starred
Question No. 699 on the 3ist May,
1957 and state:

(a) whether the reconstruction ot
the raitlway overbridge at Lahori
Gate, Delhi has since been completed;
and

(b) if not, the reasons for the
delay?

The Deputy Minister of Rallways
(Shri Shahnawas Khan): (a) and
(b). The work on this over-bridge is
being done jointly by the Railway
and the Road Authorities. The Rail-
way portion of the work has been
completed. A part of the work of
widening the road surface iz yst to
be completed by the PW.D, as also
the widening of the approaches. The
work of the PW.D. is held up due t0
certain difficulties in obtaining vacant
possession of the lsnd required for
widening.
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Directors of Indian Alrlines
Corporation

*1007. Shri Arjun Singh Bhadauria:
Will the Minister of Transport and
Communications be pleased to state
how many of the Directors of Indian
Airlines Corporation are men from
the aviation industry who had know-
ledge and background of civil aviation
prior to their appointments?

The Minister of Transport and Com-
munieations (Shri Lal! Rahadur
Shastri): One.
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Nationalization of Transport Services

*1912. Shri Balarama Krishnaiah:
Will the Minister of Transport and
Commaunications be pleased to state:

(a) whether there is any proposal
to encourage the nationalisation of
bug transport in all the States;

(b) it so, the amount of loan grant-
ed to all the States so far to assist the
State Governments to implement
these schemes successfully; and

(c) the Joan granted to Andhn
Pradesh so far?
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The Minister of Transpori and
Communications (Shri Lal Bahadur
Shastri): (a) There is no such pro-
posal. However, schemes of the State
Governments for nationalisation of
passenger road transport are exa-
mined in accordance with the general
policy laid down by the Government
of India in this behalf.

(b) and (c). Nil.

Purchase of Ferry Crafts

*1013. Shri Amjad Ali: Will the
Minister of Transport and Communi-
cations be pleased to refer to reply
given to Starred Question No. 42 on
the 12th November, 1957 and state:

(a) which Government, of the
State of Assam or the Government
of India are scrutinising the tenders
for the purchase of the ferry crafts
for crossing Brahmaputra at Jogighopa
Panchratna in the State of Assam;

(b) how long they have been on
the anvil of scrutiny;

(c) when they are likely to be
completed; and

{d) when the two crafts are likely
to be put into operation?

The Minister of Transport and
Communications (Shri Lal Bahadur
Shastri): (a) The Government of
India in consultation with the Gowv-
ernment of Assam.

(b) Since January 1937
(¢) Early next year.

(d) The crafi are likely to be put
into operation nearly 1§ years after
a firm order is placed for their manu-
facture.

Hydrographic Survey

*1020. Sardar Igbal Singh: Will the
Minister of Tramsport and Cemamuni-
cations be pleased to state:

(a) whether Government have
drawn some programmse for the
hydrographic survey; and
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{b) the details of the programme
for this year?

The Minister of Tranaport and
Communications (Shrl Lal Bahadur
Shastrl): (a) Yes, Sir.

(b) A statement is laid@ on the
Table of the Lok Sabha. [See Ap-
pendix III, annexure No. 129}

National Projects Construction
Corporation

*1021. Shri Ghosal: Will the Minis-
ter of Irrigation and Power be pleas-
ed to state:

(a) whether the Board of the Na-

tional Project; Construction Corpo-
ration has been formed; and
(b) if so, the States participating

in it?

The Deputy Minister of Irrigation
and Power (Shri Hathi): (a) Yes, Sir.

(b) Bihar, Jammu and Kashmir,
Kerala, Madhya Pradesh and Rajas-
than.

Family Planning Tralning and
Research Centre, Bombay

*1822. Shri Snbbiah Ambalam: Will
the Minister of Health be pleased to
state the number of doctors from
Madras State who have so far receiv-
ed training at the Family Planning
Training and Research Centre, Bom-
bay?

The Minister of Health (Shri Kar-
markar): One doctor deputed by the
Kasturba Gandhi Maternity Home,
Madras, received training in the first
course conducted from the 2nd Sep-
tember, 1957 to the 31lst October,
1857, at the Familly Planning Training
and Research Centre, Bombay.
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C.P.W.D. Roads in Rajasthan

*1024. Shri Karnl Singhji: Will the
Minister of Transport and Communli-
cations be pleased to state the total
amount allotted during 1958-57 for
the construction of C.P.W.D. roads in

Rajasthan?

The Minister of Transport and
Communications (Shri Lal Bahaduor
Shastri): Rs. 0:29 lakhs.

Rajkharsawan-Gua Line

*1025. Shri S. C. Godsora: Will the
M:nister of Rallways be pleased to
state :

(a) since when the construction of
doubling of railway lines from Raj-
kharsawan to Gua is going on; and

{b) the compensation already given
to the land-owners?

The Deputy Minister of Rallways
(Shri Shahnawazx Khan): (a) Doub-
ling works started from February 19856.

(b) Compensation has yet to be
paid.
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Derailment of Goods Train

{ Shrimati Ta Palchoudhuri:
“1028 Shri Biren Roy:
* ) Shrli N. B. Munisamy:
3Shrl Vajpayee:

Will the Minister of Rallways be
pleased to state:

(a) whether it is a fact that goods
train of the Meter Gauge of the
Western Railway was derailed on the
27th November, 1957 between Nim-
Ka-Thana and Kanwat stations on the
Ahmedabad-Delhi route;

(b) if so, the causes therefor; and

(c) the number of casualties and
the total amount of loss of property,
W any?

The Deputy Minister of Rallways
(Shri Shahnawaz Khan): (a) Yes;
at about 13.15 hours on 27th Novem-
ber 1957, while No. 875 Up Goods
train, ex Rewari to Phulera was
passing mile 125/21 between Nim-ka-
Thana and Kanwat stations, on the
Rewari-Phulera Metre Gauge Chord
line of the Western Railway, the
engine tender and 29 wagons derailed,
of which 11 capsized.

(b) Prima facie the derailment
was caused by the breakage of right
front Axle Guard of Wagon No. 10141,
fourth from the engine.

(c) Seven persons received simple
injuries. The approximate cost of
damage to Railway property was
Ra. 12,500 and to the public property
abeut Rs. 450.
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Upgrading of Rallway Legal Staft

1029 j Shri Shree Narayan Das:
\_ Shri Radha Raman:

Will the Minister of Railways be
pleased to state:

(a) whether the gquestion of up.-
grading of pay scales and promotion
to gazetted rank of Law  Asszistants
Law Inspectors, Chief Court Inspec-
tors etc. doing legal work of the
Railways have been considered.

(b} whether any representationg in
this regard have been received and
considered;

(c) if so, the nature of the decisions
taken; and

(d) the nature of duties and the
work that this class of railway em-
ployees perform?

The Deputy Minister of Railways
(S8hrl Bhahnawaz Khan): (a) to (c).
Representations have been received
from Law Assistants, Law Inspectors
etc. asking for higher scales of pay
and promotion to gazetted rank
These have been considered. Their
pay scales are considered adequate and
they are already eligible for promo-
tion to Class II service.

(d) Their duties broadly relate to
examination of claims cases, examina-
tion of other cases having legal impli-
cationg and assisting the Law Officers
and the Railway Pleaders in the
defence of such cases.

“Bad Climate” Allowance

Dr. Ram Subbhag Singh:

L
1030, Shri H. N. Mukerjee:

Will the Minister of Railways be
pleased to state:

(a) whether it is a2 fact that special
pay in the form of a ‘bad climate’
allowance has been granted to non-
gazetted employees in certyin
stations on Western and South-
eastern Railways;

(b) what are the said stations;
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(¢} whether similar allowance is to

be provided for on other ‘bad climate’
stations;

(d) it so, whether lists of such
places have been prepared in each
Railway zone; and

(e) the approximate number of
such places in each zone?

The Deputy Minister of Rallways
(Shri Shahnawss Khan): (a) Yes Sir.

(b) Western Railway.

Talala, Chitravad, Waghai,
Netrang, Unai, Tanakhla.

South-Eastern Raivlway.

Arjuni, Khaparkheda, Raipur,
Salekasa, Khapa, Mohgaon,
Bakal, Khongsara, Seoni,

Bissumcut lack.

(c) to (e) A similar allowance has
been sanctioned at 105 other stations,
of which 54 are on the North-Eastern,
48 on the Southern, 2 on the Central
and 1 on the Eastern Railway. The
grant of such an allowance at 14 more
stations on the Southern and 3 more
on the Central ig under consideration.

2. A statement showing the names of
stations where special pay is admissi-
ble, showing also the rate of special
pay and also the names of 17 stations,
for which the grant of special pay
is under consideration, 1s placed on
the Table of the Lok Sabha. [See
Appendix 1II, annexure No. 131].
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Deputation of Officer to Nepal under
F.AO.

*1032. Shri Bibhutl Mishra: Will
the Minister of Food and Agriculiure
be pleased to state whether it is a
fac} that Government of India have
jent the services of a Superintending
Engineer to Nepal Government under
F.A O. to draw up irrigation schemes
for Terai area?

The Minister of Ceo-eperation (Pr.
P 8 Deshmokxh): A Superintending
Engineer of the Government of Bihar
has been assigned to the F.AO. to
assist the Government of Nepal in the
selection, design and construction of
irrigation works.
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COonstruction of Bridges

*1033. Bhri Sanganna: Will the
Minister of Rallways be pleased to
refer to the answer given to Un-
starred Question No. 1008 on the 29th
August, 19857, in respect of the
Dicken’s Formuls in the construction
of bridges and state:

(a) whether the investigation by
the High Level Committee has been
completed; and

{b) if »so, with what resuits?

The Deputy Minister of Raliwaye
(Shri Shahnawas Khan): (a) No, Sir.

(b) Does not arise.
Holding up of Night Air-mail Plane

*1034. Shri Raghmoath Singh: Will

the Minister of Transport and Com-
munications be pleased to state:

(a) whether it is a fact that an the
night of 23rd or 24th October, 1957
an attempt to hold up the night air.
mail plane leaving Santacruz (Bom-
bay) was made and a man was
injured; and

(b) if g0, what is the fact of the
case?

The Minister of Traasport and Com-
munications (Shri Lal Bahadur

Shastrt): (a) It 1s difficult to say whe-
ther it was a del:berate attempt to
hold up the aircraft in question.

(b) A statement 13 laid on the table
of the Lok Sabha (See Appendix I1II,
annexure No. 138].

Commitiee on Training of Civil Pilots

*1033. Shri Matin: Will the Minis-

ter of Transpert and Commuicatioos
be pleased to state:

(a) whether it iy & fact that a Com-
mitiee on Training of Civil Pilots has
recently been constituted;

(b) if s0, the personnel of the Com-
mitiee;

(c) whether any representatives
from Indian Commercial Pilots
Association and Indisn Pilots guild
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have zlso been included in the above
Committee; and

(d) if not, the reasong therefor?

The Minister of Transport and Com-
cosnications (Shri Lal Babadur
Shastri): (a) Yes, Sir.

(b) A statement is laid on the table
of the Lok Sabha. [See Appendix III,
annexure No. 134].

{c) No, Sir.

(d) It is not within the terms of
reference of this Committee to go into
the service conditions and emoluments
of the pilots.

Cancellation of Road Permitg in
Masnipuar

*1036. Shri L. Achaw Singh: Will

the Minister of Transport and Com-
munmicationg be pleased to state:

(a) whether it is a fact that the
State Transport Authority im Mani-
pur has cancelled the road permits

for all vehicles plying from Mao to
Manipur Road;

(b) if 80, the reasons thereof; and

(c) whether it is a fact that for.
merly permits were given for the
whole route from Imphal to Manipur
Road by the same Authority?

The Minister of Transport and
Communicatioms (Shri Lal Bahadur
Shastri): (a) to (c). A statement
giving the information required is
laid on the table of the Lok Sabha.
{See Appendix III, annexure No. 138]

Section Officers in Rallway Board
Office

*1087. Shri T. B. Viital Rao: Will

the ‘Minister of Rallways be pleased
to state:

(a) whether it is a fact that the
Union Public Service Commission
have spproved of panels of Section
Officers Grade II and III drawn from
the Railway Board’s Secretariat Ser-
vice in its initial constitutiom;
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(b) whether the principle of fixing
the senijority of those. persons on
those panels was based on their
seniority in the cadre of Assistants
in the Railway Board; and

{c) whether the same principle
would be gbserved in the subsequent
panels of Section Officers Grade 1II
prepared by the Railway Board?

The Deputy Minister of Rallways
(Sbhri Shahnawaz Khan): (a) Yes.

(b) No.
(¢) Does not arise.

Import of French Noratlas Com-
mercial Aeroplane

Shri Baswmnatari:
*1038. ( Shri A. S. Saigal:
{ Shri Amjad Ali:

Will the Minister of Transport and
Communications be pleased {o state:

{(a) whether a French Noratlas Com-
mercial Aeroplane F-BFRG has been
imported into India;

(b) if so, by whom and what is the
financial arrangement;

(c) whether Government have
given the necessary permission to
purchase and import F-BFRG;

(@) whether the irm that intends
to import the Noratlags F-BFRG is the
same firm that has been handed over
operations in Nepal by Indian Air~
lines Corporation subject to their
being an Associate of Indian Airlines
Corporation and to operate with the
Corporation staff and equipment hav.
ing none of their own; and

(e) if so, whether the import of this
type of aircraft will assist or aid
Indian Airlines Corporation?

The Minister of Transport and Com-
munications (8hri Lal Bahaduor
Shkastri}: (a) Yes, Sir.

(b) M/s. Kalinga Air Lines, Calcutta
have imported this aircraft for de-
maonstrational operationg for a period
of 3 months.
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(¢) No, Sir.
(d) No, Bir.
(e) Does not arise.
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Growth of Desert in Punjad

+1048. Sardar Igbal Bingh: Will the
Minister of Food and Agriculiture be
pleased to state:

(a) whether the Government of
Punjab have asked the Government of
India for financial help to check the
growth of desert in that state; and

(b) if so, the amount asked for and
the amount sanctioned?

The Minister of Co-operation (Dr.
P. 8. Deshmukh): (a) Yes, Bir.

(b) The amount asked for is Rs. 7.03
lakhs and that sanctioned is Rs. 8.67
lakhs.
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Co-operative Movement in West
Bengal

Shri Ghosal:

[ J
1040. < Shri T. K. Chaudbari:

Wil] the Minister of Food and Agri-
culture be pleased to stiate:

(a) whether the Government of
West Bengal have approached the
Union Government for a loan for the

expansion of Co-operative movement
in West Bengal;

(b) if so, whether that loan has
been given; and

(¢) the amount thereof?

The Minister of Co-operation (Dr.
P. 8. Deshmukh): (a) VYes, Sir.

(b) and (c). During the year 1956-
57, a loan of Rs. 5:08 lakhs was given
to the West Bengal Government for
Co-operative Development Schemes.
During the current year 19857-58, an
amount of Rs. 3'86 lakhs has been al-
located as a loan to West Bengal and
the State Government informed ac-
cordingly.

Ex-Bikaner Rajlways

*1042. Shri P. L. Barupal: Will the
Minister of Railways be pleased to
refer to the replies given to Unstarred
Quesiion No. 688 on the 17th August,
1957 and Unstarreg@ Question No. 277
on the 28th May, 1957 regarding the
staff of ex-Bikaner Railways and
state:

ta) the latest decision taken by
Government relating to the fixation of
the sgeniority of different categories
of ex-Bikaner Railway employees vis
a vis the staff of Delhi—Rewari—
Fazilka Section of the ex-B.B. & C.L
Railway; and

(b) if no decision has yet been
taken the reasong therefor?

The Depuly Minister of Rallways
(Shri Shahnawas Khan): (a) A state-
ment showing the decisions taken by
the Northern Railway administration
In consultation with their recognized
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Union is placed on the Table of the

Lok Sabha. [See Appendix III, an-
nexure No. 137].

(b) Doeg not arise.

Foreign Mail

*1043 Shri Vajpayee:
: Shri Mohan Swarup:

Will the Minister of Transport and
Communications be pleased to state:

(a) whether it is a fact that the pre-
sent arrangements at the Foreign Post
Office in New Delhi are entirely in-
adequate to cope up with the mass of
foreign mail received; and

(b) if so, the steps Government have
taken in this regard?

The Minister of Transport and Com-
munications (Shri Lal Bshaduar
Shastri): (a) and (b). A statement
is laid on the Table of the Lok Sabha.
{See Appendix III, annexure No. 138}

Retrenchment of Workers of D.V.C.

{'Shr) S. M. Banerjee:
Shri Tangamani:
Shri T. K. Chandhuri:
*1044. { Shri Pramathanath Banerjee:
Shri B. Dasgupia:
Shri S. Ghose:
Shri Ghosal:

Wwill the Minister of Irrigation and
Power be pleased to state:

(a) whether it is a fact that nearly
10,000 workers of Damodar Valley
Corporation are to be discharged by
March, 1958, and

(b) if so, what steps are being
taken to provide them with alterna-
tive employment?

The Deputy Minister of Irrigation
and Power (Shri Hathi): (a) About
six to seven hundred workers are
likely to be declared surplus by
March, 1988.
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{(b) The West Bengal and Bihar
Governments and the Establishments
under the Ministries of Steel, Mines
and Fuel, Commerce and Industry
and Railways have been requested
to make special efforts to absorb the
surplus Damodar Valley Corporation
employees. It has been suggested
to them that recruiitment teams from
the various establishments under
their control may be asked to wvisit
the Damodar Valley Corporation to
select switable candidates.

The Officer on Special Duty in the
Directorate General of Resettlement
and Employment was recently de-
puted to visit the Damodar Valley
Corporation. He has approached alil
important employers both in the pri-
vate and public sectors in the region
to secure preference for the surplus
Damodar Valley Corporation emplo-
yees in recruitment.
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Study in Forestry

S8hri Radha Raman:

Will the Manister of Feod and Agri-
culture be pleased to state:

an Das:
*1046. {Shrl B8hree Naray

(a) whether sny Indian team of
officers has gone to Finland to study
modern methods of forestry and
better utilisation of forest products;
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(b) if so, for how long they will
study there;

(c¢) whether any Finish experts
have come to India to study and exa-
mine the possibilities of setting up
modern forest industries in the coun-
try;

(d) whether they have submitted
any reports; and

(e) if so, the nature of suggestions
made?

The Minister of Cooperation (Dr,
P. 8. Deshmukh): (a) A team of four
Officers has been deputed to Finland
for training in the field of forestry.

(b) One year.

(¢c) Yes. Two such experts are
working at the F.RI. Dehra Dun.

(d) No.

(e¢) Does not arise.

Seod Potatoes

*1047. Dr. Ram Subhag Singh: Wijl!
the Minister of Food and Agriculture
be pleased to state:

(a) whether Government have re-
ceived any representation against
the total ban on import of seed pota-
toes from Burma;

(b) it so, the action taken in this
regard; and

(c) how far has this ban adversely
affected potato sowing in thce coun-
try?

The Minister of Cooperatioa (Dr.
P. 5. Deshmukh): (a) Yes, Sir,

{b) These representations have
been examined carefully and it is
considered that the import of potato
seed from Burma is not indispensa-
ble.

(c) Adequate supplies of good qua-
lity seed potatoes are produced in
the country and as such this ban
should have no adverse effect on
potato sowing in the country.
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Oriya Language

*1048. SBhri Sanganns: Will the
Minister of Railways be pleased to
refer to the reply given to Unstarred
Question No. 1492 on the 11th Septem-
ber, 1957 regarding the use of Oriya
language on South-Eastern Railway
and state the further progress, if any,
made in this behalf?

The Deputy Minister of Rallways
(8hri Shahnawazx Khan): Oriya, as
regional language, is used on the
South Eastern Railway for the purpos-
es mentioned in the reply to Unstarred
Question No. 1492 on 11-9-57. No other
purpose is contemplated at present.

Consultative Commitiee of Oversess
Shipping Interests

*1849. Sardar Igbal Siagh: Will the
Minister of Transport and Commauani-
cations be pleased to state:

(a) whether the Consultative Com-
mittee of Overseas Shipping Interests
met recently;

(b) if so, the suggestions made to
improve overseas shipping interest;
and

{c) the reactions of
thereto?

The Minister of Transport and Com-
munications (Shri Lal Bahadur Shas-
tari): (a) to (¢) The Consultative
Committee of Overseas Shipping
Interests met at New Delhi on the Sth
October, 1957, mainly to review the
effect of the measures taken earlier to
reduce congestion obtaining in various
ports in India. The Conference noted
with satisfaction the marked improve-
ment in the snuation. No other item
was discussed at the meeting.

Sleeping Coaches

, Shri 8. M. Banerjee:
1050, {Shri Tangamani:

Will the Minister of Rallways be
pleased to state:

(a) whether there is a proposal to
have sleeping coaches in sll mail and
express trains; and

Government
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(b) if s0, when a decision is likely
to be taken?

The Deputy Minister of Rallways
(Bhri Shahnawas Khan): (a) and (b).
So far sleeping mccommeodation in II
Class has been provided as an experi-
mental measure only on a few select-
ed trains. Two different types of
coaches are on triasl. The type of
sleeper coach to be adopted as the
standard is under consideration, and
as soon as a decision is taken, construc-
tion of additional coaches of that type
and putting them on trains on which
the services is not now available, will
be taken in hand.

Semaria Ghat Accldent Report

*1051. Shri Bibhuti Mishra Will
the Minister of Rallways be pleased
to refer to the reply given to
Unstarred Question No. 637 on the 25th
November, 1957 regarding sinking of a
Railway Barge on the 7th September,
1955 at Semariaghat and state:

(a) whether it is a fact that a Fact-
Finding Committee was appointed by
Government;

(b) it so, whether the report of the
Commuittee will be laid on the Table;
and

(c) who was responsible for the
accident?

The Deputy Minister of Railways
(8hri Shahnawax Khan): (a) Yes,
Sir.

(b) No, Sir.

(c) Shri Rasul Serang of P. S.
Chupra.

Procurement of Rice in Manipur

*1052. Shri 1. Achaw Singh: Will
the Munister of Foed and Agriculture
be pleased to state:

(a) whether the State Trading
Office in Manipur will continue to deal
in rice export business in that terri-
tory in view of the fact that the Mani-
pur Apex Co-operative Markiting
Bociety Ltd. has been formed for mar-
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keting of mll agricultural produce in
Manipur;

(b) the number of procuring agents
appointed for the purpose of procure-
ment of rice and paddy for the whole
territory;

(¢) whether their services will be
utilised along with those of the co-
operative societies for purchase of
paddy and rice;

{(d) whether there is any proposal
to start other co-operative marketing
societies in other viilage centres other
than at Moirang; and

{(e) what is the procurement price
of rice and paddy fixed by Govern-
ment according to the decision of the
recent meeting convened by the Chief
Commissioner?

The Minister of Cooperation (Dr.
P. 8. Deshmukh): (a) to (e). The
State Trading Organisation would
continug to function and purchases
will be made through co-operative
socleties wherever suitable societies
exist. In other places purchases will
be made either direct from cultivators
or through selected procuring agents.
The question of revision of the pro-
curement price is under consideration.

Cardamom Experimental Garden

1461. Shri R, Narayanasamy: Will
the Minister of Food and Agriculture
be pleased to state whether it is a
fact that Government propose to open
a Cardamom Experimental Garden in
Devicolam Talug, Kerala State?

The Minister of Cooperation (Dr.
P. 8. Deshmukh): Yes. The Govern-
ment of India have sanctioned a
scheme for the establishment of a
Cardamom Research Station in Kerala
State. The site of the station has not
so far been finally decided upon.

Damage to Books

14¢2. Shri Vajpayee: Will the Minis-
ter of Transport and Communications
be pleased to state:

(a) whether it is a fact that books
and magazines imported from abroad
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were damaged in New Delhi Post
Office in July, 1957 as they were left
in the open by the staff;

(b) it so, the nature and extent of
damage caused; and

(¢) the amount to be paid as com-
pensation to the booksellers?

The Minister of Transport and Com-

munications (S8hri Lal Bahadur Shas--

tri): (a) On 15-7-57, a consignment of
28 bags stored under a tin shed was
noticed to be wet.

(b) Outer covers of 7 books are
reported to have been damaged.

{c) No claim has been preferred nor
is any compensation admissible, the
articles being unregistered.

Pyrethrum Plants

1483. Shri R. Narayanasamy: Will
the Minister of Food and Agriculture
be pleased to state:

(a) whether it is a fact that Gov-
ernment propose to plant Pyrethrum
plants in the slopes of the Nilgris,
Kodaikanal and Shevaroy Hills; and

(b) if so0, the steps taken thereon?

The Minister of Cooperation (Dr.
P. B. Deshmukh): (a) No Sir. The
Government of India have no pro-
posals in hand for planting pyrethrum.
It has been ascertained (where the
Madras State Government (where the
localities named lie) that they have
no such proposals either. The Deve-
lopment of D.D.T. has put pyrethrum
out of the field of antimalarial in-
secticides and there would scarcely be
any case for raising it in plantations
now.

(b) Does not arige.
Post Office Savings Bank Accounts

Shri Hem Raj:
14 { Bhri Padam Dev:

Will the Minister of Transport and
Commaunications be pleased to state:

(a) whether gll the Post Office Sav-
ings Bank Accounts of the displaced
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persons have been transferred to
ladia from Pakistan; and

(b) the amount still outstanding
which requires adjustment with that
Government?

The Minister of Transport and
Communications (Shri Lal Bahadur
Shastri): (a) No.

(b) Rs. 47,83,468 approximately.
Assessment of Land Revenue

1465, Shrl P, G. Deb: Will the Minis-
ter of Transport and Communications
be pleased to state:

(a) whether the people of Deogarh
Sub-division of Sambalpur District in
Orissa whose lands have been acquired
for the National Highway No. 6 are
being assessed usual land revenue by
the State Government on those very
lands since 1930; and

(b) if so, the steps Government pro-
pose to take in the matter?

The Minister of Transport and Com-
muniecations (Shri Lal Bahadur Shas-
trl): (a) Yes, Sir.

(b) The State Government have
already taken up the question of the
abatement of land revenue which will
he applied with retrospective effect.

Doctors and Heospital Beds in States

1466. Shrt Supakar: Will the
Minister of Health be pleased to state:

(a) the ratio of doctors to the
total populstion in each State after
the reorganisation of the States; and

(b) the total number of hospital
beds in each State?

The Minister of Health (Shri Kar-
markar): (a) and (b). The required
information is being collected and
will, when available, be placed on the
Table of the Lok Sabha.

Hospital Beds

1467. Shri Supakar: Will the
Minister of Health be pleased to state

the number of hospital beds attached
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to various Medical Colleges and
Schools in each State?

The Minister of Health (Shri Kar-
markar): The requisite information is
being collected and will be laid on the
Table of the .ok Sabha in due course.

Jammu and Kashmir

1468. Shrl Yajnlk: Will the Minister
of Community Development be
pleased to state the total amount
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given to the Jammu and KXKashmir
State from the 1st November, 1947
to the 31st March, 1857, year-wise
under the following heads:

(i) The Community Projects; and

(i1) The National Extens:ion 8Ser-
vice?

The Minister of Community Deve-

“lopment (S8hri 8. K. Dey):

(Figure in lakhs of Rs.)

Nrtional Extension Service

Year Community Projects
1947-48 10 1953-54 .
1954-55 4-©
1955-56 5.66
1956-57 7-34

5.0
2421

Ald to Kashmir

1489. Shri Yajnik: Will the M:nis-
ter of Transport and Commaunica-
tions be pleased to state the total
amount given to Jammu and Kashmir
State from lst November, 147 to
3ist March, 1857, each year under
the following heads.—

{1) Roads Development,

(i1) Tunnels,

(iii) Bridges,

(iv) Repairs, clearing snow and
passes from the rcads, and

(v) Officers’ Quarters and collies’
huts?

The Miaister of Transport and Com-
maunications (Shri Lal Bahadur Shas-
tri): The amounts given by the Minis-
try of Transport & Communications to
the Jammu and Kashmir State from
1st November, 1547 to 31st March,
1857, each Year, for the development
and maintenance and repairs of roads
and tunnels, are given in the state-
ment placed on the Table of the Lok

Sabha. [See Appendix IiI, annexure
No. 139).
Expenditure on bridges, Officers’

quarters, and coolies’ huts is included
in these figures and cannot be sepa-
rated without disproportionate labour.

Foot-bridge mear Gudivada Station

1470. Shri M. V. Krishna Rao: Wiil
the Minister of Railways be pleased
to state:

(a) whether Government are aware
that the public are harassed by the
constant closure of the railway gate
at the level crossing near Gudivada
Station on the Gudivada-Masuli-
patam Road in Southern Railway;
and

(b) whether Government propose
to construct an over-bridge or an
under-bridge to relieve the traffic
congestions at the level crossing?

The Deputy Minister of Rallways
(Shri Shahnawas Khan): (a) No.
Sir. Government are not aware of
any harassment to the public. The
level crossing gates have to be closed
whenever there 1s either a train pass-
ing or shunting is in progress. This
may have at times caused certain in-
convenience to the public.

(b) No, Sir, not at present No such
proposal has been received from the
State Government. Replacement of
level crossings by over or under-
bridges is undertaken on the specific
recommendation of the State Govern-
ment concerned snd on their accept-
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ance to bear their portion of the cost,
as per extant rules.

Plant Discases

1471. Bhri Sugandhl: Will the
Minister of Food and Agriculture be
pleased to state:

(a) the plant diseases that caused
heavy loss of output to anticipated
levels of productions of paddy,
wheat, jowar and bajra for the years
1954-55, 1955-56 and 1956-57  state-
wise;

(b) whether any preventive or
curative remedies have been found
out by the research institutions
against such diseases;

(c) if so, whether any of these
remedial measures have been tried
out in any of the project areas; and

(d) if so, with what results?

The Minister of Cooperation (Dr.
P. 8. Deshmukh): (a) to (d). No re-
port of any epidemic of unusual seve-
rity was received in respect of these
crops during 1954-55, 1955-56 and
1658-57, except in the case of wheat,
which was severely attacked by rust
in 1955-56 in the Jabalpur division of
Madhya Pradesh and some districts of
Bihar. In these areas the losses were
sggravated because of the drought
conditions. A statement showing the
list of common plant diseases which
affect these crops, their state-wise
distribution and remedial or curative
methods 15 placed on the Table of the
Lok  Sabha.[See Appendix m,
annexure No. 140). No report about
the trial of these remedial measures
in any of the project aress has been
received from any of the State Gov-
ernments but the State Plant Pro-
tection Organisations have arranged
for extensive demonstration trials for
the control of plant diseases by pro-
phylectic treatment with pesticides.
Attempts have been made to popula-
rise these measures and methods
through publicity, propaganda and
demonstration in the National Exten-
sion Service, Community Develop-
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ment and other areas. The diseases
have bheen successfully controlled
wherever known remedial measures
have been adopted.

Kurduwadi-Miraj Line

1472. Shri Bugandhi: Will the
Minister of Rallways be pleased to
refer to the reply given to Starred
Question No. 728 on the 31st May,
1957 regarding the survey aof the
narrow gauge line on the Central
Railway between Kurduwadi and
Miraj Stations and state:

(a) the present daily average
number of passenger traffic in this
section;

(b) the present daily

average
volume of goods traffie; and

{c) the estimated cost of convert-
ing the present narrow gauge Iine
into a broad gauge line?

The Deputy Minister of Rallways
(Shrt Shahnawas Khan): (a) 5788.

(b) 260 tons from Kurduwadi to
Miraj and 80 tons from Miraj to
Kurduwadi.

(¢} The cost will be known only
after the survey is completed.

Import of Foodgrains

1473. Shri Yajnik: Will the Minister

of Food and Agriculture be pleased
to state:

(a) the quantity of wheat and
rice which were imported by Gov-
ernment from abroad during the last
five years ending the 3lst March,
1957, giving separate figures of the
imports of wheat and rice indicating
the names of the countries from
which the same were imported;

(b) the total amount of the freight-
bill or charter hire which was paid
on these imports;

(¢) the amount of such freight paid
to national ships and to foreign
ahips;
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(d) the guantity of wheat -and rice
imported as a result of the arrange-
ment made under P.L. 480 from the
time the arrangement was made upto
the 31st October, 1857 and the
amount of freight paid on such im-
ports, (separate figures being given
for the amount of freight paid to
national ships and that paid to the
foreign ships); and

(e) the programme of Govern-
ment for the import of wheat and
rice for the remaining portion of the
current years, viz., 1957.58 and for
the next year, viz, 1958-58, giving
separate figures for the quantity of
wheat and of rice which Government
have planned to import during these
periods?

The Minister of Cooperatiom (Dr.
P. S. Deshmukh): (a) to (d). A
statement giving necessary informa-
tion is placed on the Table of the
Lok Sabha. {See Appendix Ill, annex-
ure No. l4l{

{e) The future programme of im-
ports has not yet finahised.

Natioaal Highway No. 6

1474. Shri N. M. Deb: Will  the
Minister of Transport and Communi-
cations be pleased to state whether
there 18 a proposal to widen the
hilly road between Keonjhar and
Pal-lahara which 1s a part of National
Highway No 6"

The Minister of Transport and Com-
munications (Shri Lal Bahadur Shas-
iri): The hilly section of National
Highway 6, between Keonjhar and
Pal-lahara, 15 2 new road under cons-
tructton. The first stage work 1s In
progress. After that improvement to
National Highway standards, includ-
ing widening, will be undertaken.

Bridge ever Subarnarekha

M. 8hri N. M. Deb: Will the
Minister of Transport and Communi-
catioms be pleased to state when the
bridge over Subarnarekha on

National Highway No. 6 will be
completed?
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The Minigter of Transport and Cems-
munications (8hri Lal Bahadur BShas-
tri): The bridge is likely to be com-
pleted by the middle of 1859.
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Delay in Postal Deliveries

3 J Shrj H. N. Mukerjee:
" Shri M. Elias:

Will the Minister of Transport and
Communications be pleased to state:

147

(a) whether his attention has been
drawn to the grievance of people
residing in and about Dainhat Munici-
pahity, District Burdwan, West Bengal
that money orders, letters and other
postal articles are not delivercd on
the same day on which they are
received; and

(b) 1if so, whether such restrictions
will be removed?

The Minister of Transport and Com-
munications (Bhrl Lal Babadur Shas-
tel): (a) and (b). Money orders, let-
ters and other postal articles are deli-
vered 1n Dainhat proper on the day
of their receipt. Complaints have
however been received of delay in
delivery m areas around Dainhat.
These delays were due to the large
increase in population and establish-
ment of new refugee colonies. Neces-
sary additional staff has since been
sanctioned for Dainhat Post Office o
enable delivery of mails in all these
contiguous areas on the day of re-
ceipt.
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Post and Teiopraph Offices in Andhra
Pradesh

1478, Shri Satyamarayana: Will the
Minister of Tramaport and Communl!-
vations Le pleased to state:

(a) whether Government had any
plan for 1857 to open new Post and
Telegraph Offices in the Tribal Areas
of Andhra Pradesh;

(b) 1f so, the particulars about the
new Post and ‘Telegraph Offices open-
ed;

T !__i\&o'ndemkalu
(Visakhapitam)

2 Konulova

(East Godavarn)
3 Pantapilh (East Godavarr)
4 Marmiveedu ¢ do- )
s  Naraspuram ( — 1y
() None.

(d) Does not arsse.

Constructien of Tramways in Bihar

rSlu'i Shree Narayan Das:
1478. { Shri Radha Raman:
| Shri Mohan Swarup:

Will the Minister of Food and Agri-
culture be pleased to state:

{a) whether any Central loan to
construct tramways in factory areas of
Bihar has been granted to Bihar Gov-
(rnment;

(b) whether there 1s any schemc or
yrogramme drawn-up mn this regard,

(c) 1if so, what they are; and

(d) the amount of loan sanctioned
and given so far?

Thse Minister of Cooperation (Dr.
P. 8. Deshmukk): (a) to (d). With a
view to enabling the sugar factories
in Bihar to lay down tramways in
and around thc cane bell so as to pro-
\jlt?e the much needed transport faci-
hhgs to cane-growers in distant areas,
it is propesed ta give intcrest bear-
Ing loans repaysble in five equal
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{(¢) the particulars of the Post and
Telegraph Offices closed during 1857;
and

(d) the reasons for closing down
these offices?

The Minister of Transport and Com-
munications (Shri Lal Bahadur Shas-

tri): (a) Yes.

(b) Particulars of the Offices opened
during 1957.

Telegraph Offices

1 Addatiﬂola_
(East Godavan)

2 Rampachodoraram
(East Godavari)

annual instalments. A provision of Rs
50 lakhs has been made in the Second
Five Year Plan for this purpose. The
State Government has, however, asked
for a loan of Rs. 5 lakhs only during
the year 1957-58

Bridges between Nizamuddin and
Okhla

1489. Shri D. C. Sharma: Will the
Minister of Rallways be pleased to
refer to the reply given to Unstarred
Quest:on No. 489 on the 6th August,
1957 and state the progress since made
in regard to the construction of the
two over-bridges on the railway track
between the Nizamuddin and Okhla
rallway stations in Delh1?

The Deputy Minister of Rallways
(Shri Shabnawazx Khan): The pro-
gress made by the Railway and also
by the Road Authorities in regard to
the construction of the two over-
bridges, one over Safdarjung Siding
and the other over the main line near
Jangpura level crossing, is given in
the statement placed on the Table of
the Lok Sabha. [See Appendix II,
annexure No. 1431,

Written Answers 4660 .



4661 Written Answers

Development of Visakhapatnam Port

1481 Shri D. C. Sharma:
° | Shri Balarama Krishnaiah:

Will the Minister of Transport and
Communications be pleased to state:

(a) the total amount allotted for the
Visakhapatnam port during the First
Five Year Plan and how much was
spent during that period;

(b) the total allotment for the said
port during the Second Five Year
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Plan and the details of the works ta
be done;

(c) the amount allotted for the cur-
rent year; and

(d) how many additional men will
get employment in these works to be
executed during the Second Five Year
Plan?

The Minister of Transport and Com-
munications (Shri Lal Bahadur Shas-
tri):

() ‘Total amount allotted durnng
the First Plan

Amount spent during that
period

(db) Allotment durin
Plan

A statement showy

Second

Rs. 301,10
lakhs

Ra.lxli?“ﬂ

Rs 350 lzkhs

the derailc 07 the works to be done 1s placed on the Table of the

Lok Sabha. [Sec Appendix III onnexure No 144]

() Rs. 124 lakhs,
(d) About 5.0 to 1000 persons at a ime

Re-employment of retired personnel

1482. Shri D. C. Sharma: Will the
Minister of Transport and Communi-
catlons be pleased to state:

(a) the reasons for the shortage of
suitable officers for promotion i1n the
Ministry of Transport and Communi-
cations 1n place of the retired ones.

(b) whether any representation has
been made that re-employment of
retired officers 18 injurious to the in-
terests of those that were ripe for
promotion; and

(c) the extra expenditure involved
by the re-employment of retired offi-
cers?

The Minister of Transport and Com-
munications (Shri Lal Bahadur Shas-
trl): (a) to (c) As far as 1s known. no
representation has been received
against re-employment of retired offi-
cers 1! any specific instances are
mentioned, the extra expenditure in-
volved by way of re-employment of a
retired officer could be calculated and
vequisite information furnished.

Traffic at Visakhapatnam Port

1483. Shri D. C. Sharma: Will the
Minister of Transport and Commauni-
cations be pleased to state:

(a) the total tonnage of imports and
exports which passed through the port
of Visakhapatnam during 1954-55,
1955-56, 1956-57 and 1857-58 (upto the
30th November, 1957); and

(b) the names of important commo-
dities imported and exported at the
port during the same period?

The Minister of Transport and
Communications (Shri Lal Bahadur
Shastri): (a) )

1954-55 1,035,235
1955-56 ... 13230
1856-57 .. .. 1,488,804
1857-58
(upto 30th Nov) 1,681,540
(approx).
(b) Imports Exports

Foodgrains Coal

Iron & Steel Ores

Machinery &

Parts Myrabolams
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and materials Tobacco
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Foreign Tourists

Shri D. C. Sharma:
1484, Dr. RBam Subhag Singh:

Shri Raghunath Singh:

S8hri Bibhuti Mishra:

Will the Minister of Traasport and
Communications be bpleased to state:

(a) the number of tourists who
vigited India during 1957 (upto the
30th November, 1957);

(b) the name of the country from
which tourists came in the largest
number; and

(c) the amount of foreign exchange
earned on this account in 1856 and
1957 so far?

The Minister of Transport and
Communications (Shri Lal Bahadur
Shastri): (a) Complete statistics of
tourists who visited India upto the
30th November, 1957 are not yet
available. The figures for the first
six months of 1957, excluding those
who came from Pakistan, are provi-
sionally eetimated at 34024,

(b) The information is not availa-
ble.

(c) The foreign exchange earnings
from tourists during the vear 1956 as
estimated by the Reserve Bank of
India are Rs. 1545 crores. The

figures for 1857 are not yet. availa-
ble.

Motor Accidents in Delhi

1485. Shri D. C. Sharma: Will the
Minister of Transport and Communi-
cations be pleased to state:

(a) the number of motor accidents
that have occurred so far since the
administration of Delhi was taken
over by the Centre and the number
of persons killed or injured as a re-
sult of each accident; and
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(b) whether any enquiry has been
held into the causes of the accidents?

The Minister of Transport and
Communications (Shri Lal Bahadur
Shastri): (a) The information re-
quired is given below:—

Number of =accidents....2235 (in-
*luding 1169 accidents in which no
njury was caused)

Number of persons killed...... 142
Number of persons injured..1104.
(b) Yes.

Suez Canal

1486. Shri b. C. Sharma: Will the
Minister of Transport and Commauni-
cations be plecased to state:

(a) the number of Indian ships
which passed through the Suez Canal
during the months of August, Sep-

tember, October and November,
1957;

(b) the total tonnage involved; and

(c) the amount of toll paid ¢to
Egypt on account of these ships?

The Minister of Transport and
Communications (Shrl Lal Bahaduor
Shastri): (8) to (¢). A statement
giving the required information for
the months of August, September,
and October, 1957, is placed on the
Table of the Lok Sabha. [See Ap-
pendix  III, annexure No. 145].
The information for the month of
November, 1957, 15 being collected
and will be furnished in due course.

Preservation of wild life in Punjab

1487 Shri D. C. Sharma:
1 Sardar Igbal Singh:

Will the Minister of Food and Agri-
culture be pleased to state:

(a) whether any grants have been
sanctioned to the Punjab State for
the preservation of wild life in the
State; and

(b) if so, to what extent?
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The Minister of Cooperatiem <(Dr.
P. 8. Deshmukh): (a) No S8ir The
State Government have not come
forward with any reguests for finan-
cial  assistance during 1836-57 and
1957-58 on this account

{b) Does not arise

Wheat Production in Punjab

1488. Shri D. C. Sharma: Will the
Minister of Food and Agriculture be
pleased to state.

(a) the annual production of wheat
in Punj)ab State before and after its
reorganisation; and

(b) the quantity of wheat supphed
in 1956-857 to the Central Govern-
ment before and after the re-organi-
sation of the State”

The Minister of Cooperation (Dr.
P. S. Deshmukh): (a) The prodor-
tion of wheat during 1855-56, 1 ¢ be-
fore re-orgamsation and 1n  1956-37
1e after re-organisation was as fol-

lows —
(figures in ‘000 tons)

1955-58 1856-57
(before re-orgamization) (after re-
organization)
0ld Pun;ab 1337
Pepsu 414 2114
1751

(b) No wheat was supplied to the
Centre by the Punjab State during

1958-57
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Land Acquisition in Delbl

S Shri A. S. Saigal:
149 { shri R. 8. Tiwart:

Will the Mimster of Health be
pleased to state

{a) the total area of the land al-
ready acquired and proposed to be
acquired since 1st April, 1851, under
the land Acquisition Act, and the
UP Town Improvement Trust Act,
as extended to the State of Delhi;

{b) the number and names of the
development schemes and lay-out
plans approved by the Delhi lmprove-
ment Trustt DDPA, and other
competent authorities 1n this respect
during the above period;

(c) the actus)l area developed by
them,

(d) the tota} area lying undevelop-
ed and since when,
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(e) how long will the Government
tske to develop the entire land so
sogquired under the wvarious notifica-
tions; and

(1) whether Government propose
to pllow the development of these
lands by any private company other
than the D.L.F.?

The Minister of Health (Shri Kar-
markar): (a) The total area of land
acquired by the Government since
1st April, 1051 is as under:— *

(i) Under the land Acquisition Act,
1894:— App: 3481 acres.

(i11) Under the U. P. Town
Improvement Trust Act:—4 48 acres

It 1s also proposed to acquire 3088-70
acres of land. Notification under
Section 4 of the Land Acgqguisition
Act has been 1ssued in respect of
3062 57 acres and under the Uttar
Pradesh Town Improvement Trust
Act in respect of 7.13 acres of land
A Statement 1s laid on the Table of
the Lok Sabha [See Appendix IIIL
annexure No 147]

{b) in
Scheme:

Government Housing
1100-74 acres.

(1t} Various schemes vide
appendix: 2390 acres

(1it) Delhi Aymeri Gate Slum Clea-
rance schome: 4 48 acres

') (i) 2390 acres of land as per
append:x has already been acquired
and utilized.

{ii) 1100-74 acres of land for Gov-
ernment Housing Schemes is  being
developed.

(d) 448 acres in the Delhi Aimen
Gate Slum Clearance is lying un-
developed. This land was acquired
on various dates since 1831.

(e) The Deihi Ajmeri Gate Scheme
has been suspended for the present
It iz at present not possible to indi-
cate the time that will be taken to
develop this land.
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{£) The development of land ac-
quired for Governmental use is not
entrusted to private colonizers.
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Chipian Post Office Building
1492. Shri Assar: Will the Minis-

ter of Tramnsport and Communications
be pleased to state:

(a) whether 1t 1s a fact that an
amount was sanctioned for the Post
Office bwilding at Chiplun  District
Ratnagirn: (Bombay State) four years
ago;

(b) if so, the reason for the delay
in construction; and

{c}) when the construction of the
building will be undertaken?

The Minister of Transport and
Coemmunications (Shri Lal Bahadur
Shastri): (a) No.

(b) Does not arise.

(c) Land has been selected and
Land Acquisition proceedings are in
Pprogress. The Construction work
will start as soon as the mte is ac-
quired and the requisite prelimina-
ries pertaining to the preparation of
plans, esumates, accordance of sanc-
tion, selection of contractor etc. am
completed.

Behavieur of a Pestal Oficial st
Muzafferpur

1493. Pandit D. N. Tiwary: Wil
the Minister of Transpert and Com-
municatisns be pleased to state:

{a) whether the attention of Gov-
ernment has been drawn o 2 news
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item published in the “Indian Nation”
Patna edition of the 19th October,
1957 regarding the rude and undigni-
fied behaviocur of a Postal Official of
Muzafferpur with s Press correspon-
dent;

{(b) whether any enquiry has been
made in the matter; and

(¢) if so, the resuilt thereof?

The Minister of Transport and Com-
municatiens (Shri  Lal  Babadur
Bhastrl): (a) Yes.

(b) Yes

(¢} The conversations being on the
Telephone, it is difficult to establish
the nature of conversations that took
place. Action is, however, being
taken against those responsible for
the delay to traffic and for not deal-
ing with the correspondents tactfully.

Bale of Petatoes in Himachal Pradesh

149¢. Shri Y. 8. Parmar: Will the
Minister of Pood and Agriculture be
pleased to state:

() whether it is a fact that the
growers of seed potatoes in Himachal
Pradesh who had sold their potatoes
through the Co-operative Societies at
flat rate in 1954-55 and 1855-56 have
not yet been paid the balance;

(b) whether it is a fact that the
Himachal Pradesh Administration has
not paid the subsidy to the Mahasu
District Co-operative  Association,
sanctioned by the Himachal Pradesh
Government;

(¢) whether it is a fact that the
non-payment of meney concerning
the flat rate has been greatly resent-
ed by the growers and they have
refused to sell their potatoes through
the Co-operative Societies;

(d) whether there has been g8 mark-
ed decrease in the supply of seed
potatoes through the Co-operative
Socisties; and
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(e) it so, the sale through the Co-
operative Societies in the current
year as compared to the last 4 years?

The Minister of Cooperation (Dr.
r. 8. Deshmukh): (a) No. Sir.

(b) The subsidy has not been paid
as it was sanctioned by the late Mi-
nistry of Himachal Pradesh Adminis-
tration without obtaining the prior
approval of the Central Government.
The relevant papers were destroyed
in the fire in the Himachal Pradesh
Secretariat and the Administration
have reconstructed the flle and taken
up the matter with the Central Gov-
ernment,

(c) No general complaint was re-
ceived by the Administration and
the Cooperative Members are mar-
keting their potatoes through the
Cooperative Societies.

(d) Yes, Sir; the decrease in the
supply of seed potatoes through the
Cooperative Socicties has been due
to:—

{i} the non-enforcement of the
Control Order during 1955 and 1856,

(3i) unhealthy competition between
the Cooperatives and the individual
traders.

The latter did not adhere to any
standards of grading and varietal
purity and as such sold the potatoes
at lower rates compared with the
Cooperatives who insisted on main-
taiming those standards and suffered
losses.

(e) The sale through the Coope-
rative Societies in the current year
as compared to the last 4 years is a8
under:—

1933 2,40,592 bgs
1954 2,12,771 bags
1935 1,190,029 begs
1956 35,211 begs

1957 §0,000 Lugs



467 Written Answers

Rail-read Repairs on the Central
Railways

1495. Shri Jadhav: Will the Minis-
ter of Rallways be pleased to state:

{a) whether it is a fact that rail-
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(¢) what were their daily wages;

(d) the total amount spent so far
over the work; and

(e) who was in charge of the work?

road repairs were carried on the

Central Railway in the months of The Deputy Minister of Railways

September and October, 1957; (Shri Shahnawazx Khan): (a) Yes,

Sir.
(b) the different categories. of

workers employed and their number; (b) and (c).
Category No, Rate of daily wage
P. Way M-atc} T 5; - _-_»Rs. 1.0 N. P,
Khall. sics 1300 Rs. 1.25 N. P,
Hd. Mates 2 Rs. 2.00 N. P.
Watchmen 2 Rs. 1.25s N. P.
Trolleymen 12 Rs. 1.2 N. P,
Carpenilers 2 Rs. 3.00 N. P,
Blacksmith 2 Rs. 3.00 N. P,

(¢ .W.I1. Relsying.

Lavatories in Raillway Bogies

1496. Shri Jadhav: Will the Minis-
ter of Rallways be pleased to state

(a) the reason for having English
style of lavatories in Railway bogies
and Railway Stations even at pre-
sent;

(b) whether 1t 1s a fact that toilet
papers are not kept wherever there
are Enghsh style of lavatones;

(¢) whether Government propose
to replace them by lIndian style seats;
and

(d) it so, when?

The Doputy Minister of Railways
(Shyi Shahmawaz Khan): (a) There
are at present a section of passengers
ncluding foreign tourists, who are
accustomed to the English style lava-
tories.

(b) Yes; except in the air-condi-
tioned coaches and the waiting rooms
at important stations

(¢) No.
(d) The question does not arise.

(d) The total amount \pent Rs. 34,64,%44 - approximately 1n luding cost of materials.

Railway I -idge at Nasik Road Station

1497. Shri Jadhav: Will the Minis-
ter of Railways be pleased to state
the amount spent on the Railway

crossing Bridge at Nasitk Road Sta-
ticn”

The Deputy Minister of Rallways
(Shri Shahnawasx Khan): The
amount spent on the Road over

Bridge at Nasik Road station is Rs.
4,72,990;:-.

Wheat Supply

1498. Shri Jaghav: W:ll the Minis-
ter of Food and Agricuitare be pleas-
ed to state:

(a) the quantity of Wheat supplied
to wallace flour Mitills, Bombay daily
and from when;

(b) at what rate the wheat 13 sup-
plied to the concern; and

(c) what steps are taken to check
that the whole quantity supplied is
milled?

The Minister of Cooperation (Dr.
P. 8. Deshmukhk): {a) 700 tons from
May, 1857.
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(b) Rs. 14!/- per maund.

{c) The mills are inspected {fre-
gently under the provisions of the
Rolier Flour Mills (Licensing & Con-
trol) Order, 1957.

Punctaality of Trains

1488. Shri Raghunath Singh: Will
the Minister of Railways be pleased
to state how many cases of late run-
ning of trains were reported on ac-
count of late arrival of provincial
ministers at various Rajlway Stations
during 1956-57 and 1957-58 so far?

The Deputy Minister of Railways
(Shri Shahnawas Khan): i4 cases—7
during 1956-57 and 7 during 1957-58
{(up-to-date).

Pliferage of Coal

1500. Shri Jhulan Sinha: Will the
Minister of Rallways be pleased to
state:

(a) the quantity of coal! pilferred
during the years [954, 1855 and 1956
from Government stock meant for
engine consumption on various Rail-
ways, Zone-wise;

{b) the action taken against those
found involved m this pilferage in
each Zone; and

(c) the measures taken to stop
recurrence of the crime?

The Deputy Minister of Rallways
(Shri Shahmawaz XKhan): (a) A
statement 1s laid on the table of the
Lok Sabha. {See Appendix III. an-
mexure No. 148)

{b) Culprits involved in cases of
theft of coal are made over to police
for prosecution and if they happen
to be Railway servants they are also
deait with severely departmentally.

{c) The measures taken to stop re-
currence of the crime mre:—

(i) A watch is kept over cosl stacks
by Railway Protection Force Sainiks:
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(li) At times when situation de-
mands armed Sainiks are also post-
ed;

(i2i) Special raids are arranged on
affected spots by special parties of
Rajlway Protection Forge;

(iv) Plain clothes staff are detailed
for prevention of such pilferages;

(v) Proviston of proper fencing and
adéquate lighting arrangements at
the coal stacking areas.

{vi) Security measures at yards
and sheds have been tightened up.

(vu) Nakaband: is arranged around
vulnerable points in order to arrest
culprits red-handed

Co-operative Societies in Tripura

1561, Shri Bangshi Thakar: Will
the Minister of Food and Agriculture
be pleased to state:

(a) the nmber of Cooperative
Societies which have been registered
in Tripura uptil now and how many
are on the waiting hList to be regis-
tered,

tb) how many among them have
becen paid financia) help as loan and
what 1s the amount paid so far,

(¢) whether 1t 1s a fact that a
number of cooperative societies are
on the verge of liquidation; and

(d) if so, the number of such
societies and the total amount of
money paid to those?

The Minister of Cooperatiom (Dr.
P. 8. Deshmukh): (a) 288 Co-opera-
tive Societies have been registered
so far and 10 Societies are under
scrutiny, waiting for registration.

(b) 161 Societies have been paid
Rs. 13,35.905. 85 np. from varivus
departments and institutions.

(c) and (d). Only one is in the
process of liquidation. No loan was
sanctioned to this soclety.
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Cemmuunications in Tripura

15682. Shri Bangshi Thakur: Will
the Minister of Transport and Com-
munications be pleased to state:

(a) whether it is a fact that it
takes 4 days for letters etc. to reach
Dharmanagar Division of Tripura
from Agartala due to transport diffi-
culties;

(b} whether any proposal to cons-
truct a link road from Kailasahar
to Dharmanagar via Onakuti Pahar
(Onakuti Pahar) has been submuitted
by the Tripura Administration tc the
Government of India; and

(c) it so, why the work has not
been started so far?

The Minister of Transport and
Communications (Shri Lal Bahadur
Shastri): (a) Yes.

(b) and (c). Survey for the con.
struction of the link road has been
completed and the detailed plans and
estimate are under preparation with
the Tripura Administration. Work
wiill be started after the plans and
estimate are approved.

Bauilldings in Delhi

1503. Pandit Thakur Das Bhargava:
Will the Minister of Health be plcas-
ed to state:

(8) the total number of buildings,
municipality-wige, in Delhi as given
on the assessment lists of various
Municipalities for the year 1838:

{b) the number of buildings muni-
cipality-wise out of them owned by
the State or the Central Govern-
ments, the muncipalities and private
owners;
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(c) the total number of residential
and non-residential tenancies, muni-
cipality-wise, in each one of the cate-
gories of the buildings i.e. the State
or Central Government-owned, the
municipality-owned and the privately
owned; and

(d) the separate number of resi-
dential and non-residential tenancies,
municipality-wise, and separately for
Government-owned, Municipal-owned
and private-owned buildings assessed
at monthly rentals

uvpro Rs. 10 per month

trom Rs. 10-20 %
1 Rs, 20-30 ””
» Rs. 30-—-40 .s
- Rs. 40-—50 »
» Rs. 50“'60 2
" Rs. 60-—70 »
» Rs. 90—80 3
. Rs. 8o-go0 »
» Rs. gc-—100 »
» Rs. 100—12§ ”
I Rs. 125~ 150 .
: Re. 150—17$ 3
. Rs. 175—200 »
" Rs. 226-- 300 3
o Rs. 300—400 ”»

n Rs. 4oo0—s00 ,
above Rs. sco per month ?

The Minister of Health (8hri
Karmarkar): (a) to (c). A statement
giving the required information is
placed on the Table of the Lok Sabha.
{See Appendix 1II, anexure No. 149}

(d} Government have no informa-
tion

STy tak qéme
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{%) NwAT T wEe § W



4677 Written Answers

TR T 9X T € 3G 9T FET
e R AJ § ; W)

(@) =% & fead =afer Ries
&t 7 § aTA TT g a7
&7

R IS (ot Iy wt)
(¥) 3T ATTVo AX |

(@) 3 el f w# fag
oz wr T )

Manufacture of Trucks

1503, Shri Tangamani: Will the
Minister of Transport and Communi-
cations be pleased to state

(a) whether the recent State Road
Transport Commussioners’ Conference
at Mussoorie considered the question
of import of trucks from foreign coun-
tries,

{b) f so, how many, and

{c) what alternate arrangements are
made here for the manufacture and
construction of the same?

The Minister of Transport and Com-
munications (Shri Lal Bahadur
Shastri): (a) No.

(b) Does not arise

{e) A statement giving the informa-
tion required i1s placed on the Table
of the Lok Sabha [See Append:x III,
annexure No. 1501}

TWOENH g gt
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Despaich of Mall Bags

1508. Shri Ramakrishna Reddy: Will
the Minister of Transport and Com-
munications be pleased to state:

(a) the reasons why mail bags from
the town of Anantapur to Hyderabad
are sent by night train and not by day
train;

(b) whether the present arrange-
ment of sending mail bags by night
trauns is causing lot of delay;



4679 Written Answers

(¢) whether by changing to day
train & delay of 24 hours can be avoid-
ed; and

(d) if so, the action proposed to be
taken in the matter?

The Minister of Transport and Com-
munications (Shri Lal Bahadur

Shastri): (a) It is not a fact that mails
from Anantapur to Hyderabad are
sent only by the night train. Both the
day and night train services are uti-
lised. Letters, postcards and surcharg-
ed book-packets etc. are also trans-
mitted after the departure of the after-
noon train by the night train to Banga-
lore, whence they are given air-lift
the next morning to Hyderabad,
thereby ensuring their delivery on the
afternoon of the day following the
day of posting.

(b) to (d). Do not arise.

Travel Agents

1589. Shr! Yajntk: Will the Minis-
ter of Railways be pleased to state:

(a) the number of Travel Agents
and agencies appointed by the Minis-
try to sell tickets to the public;

(b) whether any sccurity deposits
are taken from all the Travel Agents
and whether there are any who have
not furnished the necessary security;

(c) whether any Travel Agents
have failed to pay the sale money of
the tickets by due dates; and

(d) the amount left as arrears in
the amount payable by the Travel
Agoents?

The Deputy Minlster of Rallways
(Shri Shahnawaz Kbhan): (a) 2L.

(b) Security deposit has been ob-
tained from all Travel Agents.

{¢) Yes.

(d) Necessary information is being
obtained and will be laid on the table
of the House.
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Opening of Hotels

1511 Shri Hem Raj:
* Shri Padam Dev:

Will the Minister of Transport and
Communications be pleased to state:

(a) whether Government propose to
encourage the opening of hotels for
the development of internal tourism;
and

(b) if so, the steps proposed to be
taken for the purpose?

The Minister of Transport and Com-
munications (Shri Lal Bahadar
Shastri): (a) Yes.

(b) As recommended by the Esti-
mates Committee the Government of
India have already approached the
State Bank of India and the Life In-
surance Corporation of India to con-
sider requests for grant of loans to
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hoteliers on easy terms. Further, as a
result of the Industrial Finance Cor-
poration amendment Act 1857, recen-
tly passed by this house, hotels have
been given recognition as an industry
within the meaning of Section 2 of
Industrial Finance Corporation Act,
1948 thereby making them eligible
for grant of loans by the Corporatinn.
Apart from this, requests from hotels
for building materials like cement and
steel are sympathetically considered
subject of course to the prior claims
of other projects of national impor-
tance.

Conference of State Transport Under-
takings

1512. Shri Hem Raj: Will the Minis-
ter of Transport and Communications
be pleased to state the main decisions
taken at the Conference of State
Transport Undertakings held in Octo-
ber, 1957, at Chandigarh”?

The Minister of Transport and Com-
munications (Shri Lal Bahadur Shas-
tri): The proceedings of the Confer-
ence are under preparation and copies
thereof will be placed on the Table
of the House very shortly.

Sale or Auction of Rice and other
Cereals

1513. Shri Jadhav: Will the Minis-
ter of Food and Agriculture be pleased
to state:

(a) the stock of rice, paddy and
other cereals sold or auctioned from
the Centra! Godowns in the years 1856
and 1857 so far;

(b) the reasons for the sale or
auction; and

(c) the rate of sale or auction of
different types of cereals?

The Minister of Coeperation (Dr,
PF. S. Deshmukh): (a) 1956
Rice 8-1 lakh tons

Wheat 11'4 lakh tons
1957

(upto November)
Rice 6'9 lakh tons
Wheat 213 la¥h tnne
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(b) The sales of rice and wheat
through Fair Price Bhops were made
to help the consumers to get food-
grains at reasonable prices. The sales
through auctions and tenders related
to the disposal of stocks which could
not stand further storage.

(c) (1) Rate of sale from Central
Govermment Godowns:

Rice-Coarse. Rs. 16 per maund.
"  Fine Rs. 20 per maund.

Paddy {Superfine) Rs. 11 per maund.
Wheat Rs. 14 per maund.

(i1) Rate of sale through auction and
tender.
Rice. Rs. 8.00 to Rs. 26.27 np. per
maund.

Rs. 7.00 to Rs. 12.60 np. per
maund

Railway Porters

1514 Shri Jadhav: Will the Miuns-
ter of Raillways be pleased to state:

Paddy

(a) what 1t the licence fee charged
from the licenced porters;

(b) whether 1t 1s a fact that they
are not treated as railway employees,

(c) 1if so. the reasons why they are
compelled to work for the Railways;

(d) the rate of payment given to
them per hour when they work for
the Railways;

(e) whether it 1s a fact that they
are charged licence fees even though
they are on leave;

(1) whether there are any Rules for
punishing the porters and for the
withdrawal of their badges: and

(g) whether 1t i1s a fact that these
porters are compelled by the Railway
Police to be withesses in  Railway
cases even though they are not in the
know of the facts?

The Deputy Minister of Rallways
(8hri Shahnawas Khan): (a) A
hcence fee is charged from licensed
porters at those stations only where
a supervisory organisation considered
necessary for managing their work is
set up and uniforms are also supplied
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to the licensed porters free of cost,
the intention being that the proceeds
of licence fee should cover the cost
of the supervisory organisation and of
uniform on a ‘no profit no loss’ basis.

The rate of licence fee accordingly
varies at different stations—from 50
naye Paise at some stations to Rs. 6°50
per month at certain other important
stations; at some stations, the licence
fee is charged on a daily basis, vary-
ing from 12 naye Paise to 25 naye
Paise per day.

(b) Yes.

(¢) and (d). At certain stations
where generally the licensed porters
are not fully employed in the work
of carrying passengers’ luggage and
also in emergencies, e.g., accidents,
they are utilised for handling work
on behalf of the Railways for which
they are paid at rates approxumating
to the rates prevailing in the locality
The rates actually being paid to licens-
ed porters for railway work vary
from about 16 Naye Paisc to about 25
Naye Paise per hour

(¢) The practice varies on different
Railways; but most of the Railways
are charging licence fee for leave
period also.

As licence fee i1s levied to pay for
the cost of supervision and uniforms
supplied to licensed porters, 1t can
have no relation to leave periods
availed of by licensed porters,

(f)} No separate rules as such have
been framed

Suitable action 18, however, taken in
the case of any musconduct of licensed
porters, e.g. harassment or over-charg-
ing of passengers.

(g) No.

Represeatations from Workers

1515. Shri Vasudevan Nair: Will the
Minister of Rallways be pleased to
state:

(a) whether it is a fact that the
vonstruetion workers on Ernakulam-
Quilon Railway have represented to
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Government that they may be absorb-
ed in the Railway Services as gang-
men etc. when the work on Kot-
tayam-Quiion link is completed; and

(b) if so, the decision of Govern-
ment in regard thereto?

The Deputy Minister of Raflways
(Shri Shahnawas Khan): (a)} Yes, Sir.

{b) Selection of gangmen, gatemen
etc. for the maintenance gangs on
Kottayam-Quilon Section wiil be done
on the basis of seniority-cum-suit-
ability from the staff at present
engaged on the construction work.

Wagon Chasers

1516. Shri Yadav: Will the Minis-
ter of Rallways be pleased fo state:

(a) whether it is a fsct that the
257 posts of wagon chasers allotted
to office clerks of the operating sec-
tion 1n the North Eastern Railway
have not been filled as yet even
after the expiry of more than one
year after the General Manager's
agreeing to the matter; and

(b) 1f so, the reasons therefor?

The Deputy Minister of Rallways
(Shri Shahnawazx Khan): (a) and (b).
Three posts fell vacant 1n September
1957 and action is being taken to fill
them

Post Offices

1517. Sardar Igbal Singh: Will the
Minister of Transport and Communi-
cations be pleased to state:

ta) the number of post offices in
Ferozepore District now functioning
in private rented buildings;

(b) the rents paid by Government
on the above post offices from 1830
to 1956;

(¢) whether there was any pro-
posal for the construction of build-
ings for the functioning of these post
offices; and

(d) if so, how mmny are under
construction and the amount so far
spent?
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The Minister of Transport and Com-
munications (Shri Lal Bahadur
Shastrl): (a) 27,

(b) Rs. 47,935,

(c) and (d). Proposal for acquisi-
tion of land for the offices, for which
suitable rented accornmodation is not
available, is under consideration.

National Federation of Indian
Railwaymen

Sardar Igbal Singh:
1518. { Shrl D, C. Sbarma:
Shri Mohan Swarup:

Will the Minister of Rallways be
pleased to state:

(a) the number of meetings held
between the Rauilway Board and
National Federation of Indian Rail-
waymen during this year;

(b) what were the subjects discus-
sed; and

(¢) the conclusions
any?

reached, 1if

The Deputy Minister of Railways
(Shri Shahnawaz Khan): (a) to (c).
Seven meetings were held 1n all viz.—

(i) one—for discussing the pen-
sion scheme for railwaymen

(ii) one—as a quarterly meeting
under the Permanent Negoti-
ating Machinery.

(1i1) Five—for discussing the issues
framed under Item I of the
Terms of Reference to the
Tribunal.

The discussions covered a wide
range of issues numbering about 350.
Agreement was reached on a majority
of the items discussed.

Sugar

1519. Sardar Igbal Singh: Will the
Minister of Food and Agriculture be
pleased to state:

{a) the gquantity of sugar produced
in 1956-57 in the various sugar mills
in the States of Punjab, U.P., and
Rajasthan; and
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(b) the quantity released for con.
sumption from these factories during
the above period?

The Minister of Cooperation (Dr.
P. 8. Deshmukh): (a) and (B). A
statement giving the required infor-
mation is placed on the Table of the
Lok Sabha. [See Appendix III,
annexure Na. 151]

Tankers

1520. Sardar Igbal Singh: Will the
Minister of Transport and Communi-
cations be pleased to refer to the
reply given to the supplementaries
raiscd on Starred Question No. 1528,
on the 6th September, 1837, and state
the names of the countries from
where the two tankers have been im-
ported?

The Minister of Transport and Com-
maunications (Shrl Lal Bahadur Shas-
tri): The tanker ‘Jag Jyoti’, acquired
by the Great Eastern Shipping Com-
pany, Ltd, Bombay, was purchased
from Norvegian owners, while the
“Desh Sewak"”, acquired by the West-
ern Shipping Corporation, from
Swedish owners.

Wool

1521. Sardar Igbal Singh: Will the
Minister of Food and Agriculture be
pleased to state the total number of
persons who earn their living totally
or partially on wool 1in different
States?

The Minister of Cooperation (Dr.
P. S. Deshmukh): No estimate is
readily available. But, it can be
assumed that the number of persons
engaged in sheep herding and earning
their living on this vocation is a little
over one million.

Stee! Purchasing Mission

1522, Sardar Igbal Singh: Will the
Minister of Rallways be pleased to
refer to the reply given to Short
Notice Question No, 22, on the 3xd
September, 1857, and state:

(a) the names of foreign countries
visited by the Steel Purchasing
Mission of the Railway Board; and
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(b) in which countries orders have
been placed and the value of each
order?

The Deputy Minister of Rallways
(Bhri Shahnawas Khan): (a) The
Mission visited Austria, Belgium,
Czechoslovakia, East Germany, France,
Italy, Luxemburg, Poland, Rumania,
United Kingdom, West Germany and
Yugoslavia.

(b) A statement is placed on the
table of the Lok Sabha [See Appendix
II1, annexure No. 152}

Construction of a Bridge over Sutlej
River

1523. Sardar Igbal Singh: Will the

Minister of Transport and Commani- -

catlons be pleased to state:

(a) whether the Government of
Punjab have sought any financial
assistance for the construction of
g bridge across the river Sutle} near
Harike on Ferozepore-Jullundur
Road;

(b) 1f so, the amount asked for;

{¢) whether the Central Govern-
ment have considered the same, and

(d) 1if so, the decision taken there-
on?

The Deputy Minister of Railways
(Shri Shahnawas Khan): (a) No, 8ir.

{b) to (d). Do not arise.
Quarters for P & T. Employees

1824. Shri Rajendrs Singh: Will
the Munster of Transport and Com-
munications be pleased to state:

(a) the amount of money spent on
the construction of quarters for the
staff of Post and Telegraph Depart-
ment 1n 1856-37;

{b) the money spent on the cons-
ltiuction of quarters in Delln arcle
during the same period; and

{c) the budget provision for these?
The Minkter of Transport and Com-

muniestions (Shri Lal Bahaduor
Shastri): (&) to (c). The imformation
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is being collected and will be placed
on the Table of the Sabha.

Travelling Ticket Examiners

1525, Shri P. L. Barupal: Will the
Minister of Railways be pleased to
state what decision has been taken
for paying travelling allowance to
Travelling Ticket Examiners and
Conductors of the Northern Railway?

The Deputy Minister of Railways
(Shri Shahnawazx Khan): Travelling
Ticket Examiners who perform tour-
ing duty on an average of more than
20 days in a month draw consolidated
travelling allowance under the rules.
Those performing less than 20 days
touring are paid travelling allowance
on trip basis Such Travelling Ticket
Examiners who are performing less
than 20 days touring m a month but
who are 1n receipt of a consolidated
travelling allowance on the basis of
an option exercised by them previous-
ly are allowed to retain the same at
existing rates, if they so prefer. Con-
ductors draw travelling allowance
under the normmal rules.

Leave to Rallway Staff

1526 /Shrl §. M. Banerjee:
: \ Shri Tangamani:
Will the Minister of Railways be
pleased to state:

(a) whether employees suffering
from Tuberculosis are given leave for
18 months, and

(b) 1t so. whether half pay and
allowance are paid during the leave
period?

The Depuaty Minister of Railways
(Shri Shahnawas Khan): (a) & (b).
No Sir, not necessarily for 18 months.
In addition to leave with pay at the
credit of the employee, leave s
granted on half average pay In
advance of its being earned and slso
extraordinary leave without pay for
periods varying with the length of



4689 Written Axswers

service of the employee, viz,,

for a total period not exceeding 5
years, inclusive of other leave, in the
case of permanent employees or
temporary employees with more than
5 years’ service;

for a total period not exceeding 18
months to temporary employees with
more than one to five years' service:;
and

for a total period not cxceeding 3
months to temporary cmployee, with
less than one year's servicce.

Bikaner Raillway Workshop
1527. Sthri Karnl Singhji: Will  the

Minister of Railways be pleased to .~

state the strength of labour employed
in Bikaner Railway Workshop from
the 1st April. 1950 tn» the 31st March,
19577

The Deputy Minister of Railways
(Shri Shahnawaz Khan):

Year Strength of labour*
1950-51 Not availabie
1951-52 703

1952-53 715

1953-54 770

1954-55 962

1955-56 1139

1986-57 1201

Unskilled. seru-skilled and <k:lied

Ticketless Travcel

1528. Shrimat! 1lla Palchudhuri:
Will the Minizter of Rallvwys b
pleased to state:

(a) the number of ticketless travil-
lers caught on the following Rail-
ways during the period from the
1st April to September, 1957:

(1) Northern Rajlway,

(1t} North-Eastern Railway,
(iii) Eastern Railway,

(iv) South-Eastern Railway,
(v) Western Railwayv, and
(vi) Central Railway: and
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(b) the total amoumer or fares and
fines, if any, realised by each of the
Railways during that period?

The Deputy Minister of Railways
(S8hri Shahnawaz Khan): (a) and (b).
A statement is placed on the Table of
the Lok Sabha. [See Appendix III,
annexure No. 153).

Bikaner Telephone Exchange

1529. Shri P. L. Barupal: Will the
Minister of Transport and Commani-
cations be pleased to state:

(a) whether 1t is a fact that the
Telephone Operators at Bikaner Tele-
phone Exchange can overhear the
talk which the two parties are con-
ducting through a Trunk Telephone
Call because the Swicth Board there
s of an old design:

(b) if so, whether there i1s any pro-
posal to change the old Switch Board;
and

{c) 1f not, the reasons therefor?

The Minister of Transport and Com-
munications (Shri Lal Bahadur Shas-
tri): (a) The Trunk telephone opera-
tors at all tcelephone exchanges have to
monitor the trunk call conversation At
the start of the conversation they have
to verify the specech, time the call and
again at the expiry of every 3 minutes
duration they have to come on the
Iine to inform the calline party whe-
ther he would like to extend the
period. The design of the trunk
board has thus no bearing on the as-
pect  of overhearing by the trunk
nperator.

{b) The present trunk board is to be
replaced with two regular trunk posi-
tions, installation of which will be
carried out in the new bullding whichk
in nearing completion. This work is
ltkely to take about 8 to 8 months
from now.

(¢) Does not arise.
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Amenities for Railway Staff at
Gorakhpur

1531. Shri K. N. Pandey: Will the
Minister of Railways be pleased o
state:

(a) whether it 15 a fact that the
wireless operators at Gorakhpur
North-Eastern Railway have not yet
been provided with the facilities of
lavatory, call-boy, electric heater, and
other similar amenities as the staff
working in the Telephone Exchange
has been provided,

(b) it so, the reasons for such dis-
crimination;

{¢) whether it is a fact that only
seven out of every 23 have been pro-
vided with quarters and that also at
& far off place; and

(d) if so, why?
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The Deputy Minister of Railways
{Shri Shahngwax Khan): (a) No.
Wireless Operators have been provid-
ed with all the facilities as are enjoy-
ed by Telephone Operators.

(b) Does not arise.

(c¢) Yes; seven out of twenty three
have been provided with guarters and
these quarters are within the Railway
Colony.

(d) Being ‘non-essential’ staf?, they
are provided with quarters after the
requirements of the ‘essential’ cate-
gories are met,

Cotton Research Statioms

1532, Sardar Igbal Singh: Will the
Minister of Food and Agriculture be
pleased to state:

(a) the number of cotton research
stations in the country;

(b) whether any such station has
Leen established in Punjab;

(c) it so, since when and where;
and

(d) the work done by thege sta-
tions in 1955, 1856 and 1857, s0 far?

The Minister of Co-operation (Dr.
P. 8. Deshmuokh): (a) There are 29
main Cotton Research Stations and 43
Sub-Stations spread over the country.

(b) Yes.

(c) Name of Research Stations/
Sub-stations.

Stations When started.
1. Hansi March, 1945
2. Abohar April, 1948
3. Jullundur October, 1948
4. Faridkot April, 1932
Sub-stations.

5. Rauni February, 1952
8. Sirsa April, 1957
7. Karnal April, 1957

(d) The object of research an cotion
is to improve the race of cotton plant,
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by evolution of varieties superior to
the existing ones in respect of quality
and yield. The Indien Central Cotton
Committee has 80 far financed 131 re-
search schemas of which 87 terminat-
ed and 44 are in operation at
present. As a result of research
conducted under these schemes,
81 improved strains superior to
the existing varieties were
reloased for general cultivation. One
improved strain each has been releas-
eod in 1883 in the States of Bombay and
Madras. In 1056 three strains in Pun-
jab, one in Rajasthan, four in Bombay,
two in Madras and one in Kerala were
tested and of these four (two in Bom-
bay, one in Madras and one in Kerala)
have been recommended for general
cultivation and the remaining will, in
due course, be released after the Mill
tosts on these have been obtained. The
cultivation of these superior strains on
an extensive scale, has resulted in
augmenting the production of cotton
in the country, particularly of the
long staple category as most of the
varieties evolved were of long staple.

Opening of New Post Offices

1533. Sardar Igbal Singh: Will the
Minister of Transport and Communli-
oations be pleased to state:

(a) the number of new Post Offices,
Telegraph Offices, and Public Call
Offices opened by Government since
the inception of the second Five Year
Plan in Perozpore District; and

{b) the names of such places?

The Minister of Transport and
Cemmunications (Shri Lal Bahadur
Shastri): (a) and (b) A statement 13
1a3d on the Table of the Lok Sabha
[See Appendix III, annexure No. 154]

Cunxmanity Develepment and NES.
Blocks

1534, Sardar Igbal SBingh: Will the

Minister of Community Development
be pleased to state:

{a) the number of National Exten-
alen Service and Community Develop-
ment Blocks operating at present in
thwe Punjab State, district-wise;
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(b) the number of Blocks proposed
to be opened there during 1857-38;

(c) the total amount spent by the
Government of India on these Blocks
since 1952; and

(d) the amount preposed to be spent
by Government during the year 1987-
587

The Minister of Community Deve-
lopment (Shri 8. K. Dey): (a) A state-
ment is laid on the Table of the Lok
Sabha. [See Appendix III, annexure
No. 188].

(b) N.E.S. Blocks 37

Community

Devel pment

Blocks 8 (By conversion from
NES,

{c) Grants- Rs. 231.04 | Payments made 1o
in-aid akhs | Stste on sccount of
$Central shsre ot

Ioars Re. 197.91J expenditure,

lakhe.
td) GGrants- Re. 64.04 ) Budget provision
in-md lakhs. ! ‘or Centrel share

Lof expendituse.
Loany  Rs. 45.67
lskhs.

Telephone Service

1535, Sardar Ighal Singh: Will the
Minister of Transport and Cémmuni-
cations be pleased to state:

(a) the number of days 1n the
months of September and  October,
1857, when Delhi-Ferozpore and Bha-
tinda-Delhi Trunk Telephone lines
worked without reporting ‘line out of
order’;

(b) the number of ordinary calls
which were booked during the same
period and how many of them were
effective;, and

(c) the number of complaints re-
ceived about the defective services
during the same period?

The Minister of Transport and Com-
munications (Shri Lal Bahadur Shas-
tri): (a) to (c). A statement is laid on
the table of the Lok Sabha. [Ses Ap-
pendix 1I1, annexure No. 186].
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Pablic Call Offices

1588, Sardar Igbal Bingh: Will the
Minister of Transport and Communi-
tions be pleased fo state:

(a) the number of Public <Call
Offices opened in the years 1954-55
and 1955-56 in different districts of
Punjab State; and

(b) the name of such places?

The Minister of Transport and Com-
munications (5hri Lal Bahadur Shas-
trl): (a) and (b). A statement is laid
on the Table of the Lok Sabha. (See
Appendix 1Il, annexure No. 157].

Claims

8hri H. N. Mukerjee:
1583. {Shrl M. Ellas:

Will the Minister of Rallways Dbe
pleased to state:

(a) whether 1t 15 a fact that a large
number of representations from Cooch
Behar regarding delay in disposal of
compensation claims has been held up
by the regional administration of the
North-Eastern Railway for a long
ume; and

(b) if so, what action 1s being taken
in the matter”

The Deputy Minister of Railways
(Shri Shahnawaz Khan): (a) No.

(b) The North-Esastern Railway s,
however, being specially asked to deal
expeditiously with all such representa-
tions.

Passonger Amenities

1538. Bhri 8. A. Mehdi: Will the

Ministar of Raflways be pleased to
state:

(a) the number of new sheds cons-
tructed during the period 1852 to 1956
and in 1987 so far on platforms of
stationg on Northern Railway and on
what stations;

(b) the number of sheds axtended
of renovated during this period;
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(c) the number of new sheds seno-
tioned for the next year and on what
stations; and

(d) the criteria on which the Min-
istry sanctions to build & shed on a
platform?

The Deputy Minister of Rallways
(Shri Shahnawaz Khan): (a) to (d).
The information is being collected and
a statement will be laid on the Table
of the House in due course.

Indian Central Cottom Cemmittes

1538. Shri A. K. Gopalan: Will the
Minister of Food and Agricalture be
pleassed to state:

(a) the number of posts created in
the Secrefariat of the Indian Central
Cotton Committee during the last two
years;

{(b) the number of posts fallen vac-
ant during the same period due to
resignations or other reasons; and

(c) the number of vacan::ies flied
up by promotion of members from
the existing staff?

The Minister of Cooperation (Dr. P.
8. Deshmukh): (a) Nine.

(b) Tharty-four.
(c) Eighteen,

Indian Central Cotton Commities

"“1540. Shri A. K. Gopalan: Wili the
Minister of Food and Agriculture be

pleased to state the amount spent by
the Indian Central Cotton Committee
for the period 1852-53, 1053-54, 1954-
55 and 18355-56°

The Minister of Cooperatiom (Dr. P.
8. Deshmukh): The amount spent by
the Ind:an Central! Cotton Committue
for the period 1852-33 to 1833.5¢ Is
given below:—

Re.

1852-58 14,41,083
1953-54 18,34,810
1954-35 16,648,208
1985-5¢ 20,008,074



4697 Written Answers

Overcrowding on Delhi-Ahmedabad
Maill

1841. 8hri Damani: Will the Minis-
ter of Rallways be pleased to state
whether it is a fact that in order to
lessen overcrowding on Delhi-Ahme-
dabad Mail;, an Air-conditioned coach
and & dining car have been dropped
and they have been replaced by third
class coaches?

The Deputy Minister of Rallways
(Shri Shahnawaz Khban): No. These
trains are, however, being strengthen-
ed by one additional third class coach
with effect from 1st January, 1958.

Damages to Rolling Stock

1542. Shr! Biren Roy: Wiil the Min-
ister of Rallways be pieased to state:

(a) the total amount of loss suffer-"

ed by damages to coaches, wagons and
track due to frequent derailments dur-
fng the period from 1st January to
3Gth November 1957;

(b) the reasons why these could
not be avoided; and

(c) the number of casuslties, fatal,
serious and minor?

The Deputy Minister of Rallways
(Shri Shahnawaz Khan): (a) to (c).
The information is being collected and
will be laid on the table of the Lok
Sabha.

Railway Traffic

Bhri 8. M. Banerjeeo:
Shri Ghosal:

Will the Minister of
pleased to state:

(a) whether Railway traffic in the
country has fallen considerably since
the end of October, 1857;

{b) it 30, to what extent; and

(c) whether thiz fali is due to the
imposition of passenger tax from the
10th September, 19572

The Deputy Minister of Rallways
(8hrl SEahnawaz Khan):,(a) The ap-
proximate  figures nvallabde 20 far do
not indi¢ate any fall in Railway traffic
since the end of October, 1887.

1543.

Railways be
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Table
(b) and (c). Do not arise.

Field Amsistants in Manipur

1544, Shri L. Achaw Singh: Will the
Minister of Food and Agriculture be
Pleased to state:

(a) whether it is a fact that Field
Assistants in Manipur are engaged in
the sale and disposal of agricultural
requisities such as manure-mixture,
zinc phosphate, fruit plants, seeds and
cane sets and fortnightly targets for
sale are fixed far them; '

(b) whether it is a fact that the
Field Assistants under the Director
of Agriculture have been receiving
their monthly pay in the reduced
scale for the last six months, and
deductions are made for withered
plants, off-season seeds, and cane
sets which cannot be sold or disposed
of within the target date of a fort-
rught; and

(¢) whether 1t is a fact that the
Assistants are experiencing great
difficulty due to the above action of
the authorities?

The Minister of Cooperation (Dr. P.
S. Deshmukh): (a) to (¢). The infor-
mation has been called for trom the
Manipur Admunistration and will be
laid on the table of the Sabha in due
course

12 hrs
PAPERS LAID ON THE TABLE

APPROPRIATION AccOUNTS OF GOVERN-
MENT or HiMACHAL Praprsm, 1986-957
AND Auprr Rerorr, 1957

The Minister of Finance (8hri T.
T. Krishnamachari): I beg to lay on
the Takle, under article 161(1) of the
Constitution, a copy of the Appropria-
tion Accounts of the Government of
Himachal Pradesh, 1956-87 (ist April,
1956 to 31st October, 1938) and -the
Audit Report, 1887,

LPlaced in Library. See ¥’ No. LT-
432/87].





